CENTRAL EDMINISTRATIVE TRIBUNAL
BAN GALORE BENCH,

Second Floor, .

Comgercial ‘Complex,
Indiranagar,
Bangalore-38.

Dated: 1TJAN ’094

APPLICANTS:-Sri.C.R.Rangadha‘rhaiéh and Others

v/s

-y o - s -

RESPONDENTS:= The Chairman,Railway Board and Others.

S,
6.
T
8.

10,

11,
12.

13.
14.

15.

Sri.K.Subba Rao,Advocate,Nd.27,Chandrashekar Cdmplex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9. .

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,

.Kaloor Koch1-6820l7.

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road
Karikkamuri, Koch1—682011.

Sri.Vijaynarayan,3-C ELDORADO, 112 Nungambakkam ngh Road

- Madras-600 034.

' Chairman,Railway Board,Rail Bhavan,New Delhi.

The Secretary,Mlnlstry of Railway,Rail Bhaven,New Delhl.
The Beneral Manager,Southern Railways,Park Town Madras=-3.

The Chief Personnel Officer, Southern Railways, Park Town,
Madras-23.

The Divisional Railway Managér Southern Railways,Mysore.
The Senior Divisional Personnel Officer,Southern Railways,

- Palghat,Kerala.

The D1v151onal Personnel Offlcer Southern Rallways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kerala.

The D1v1510nal'Railway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth, Advocate,32 Mangalanagear,Sankey Road Cross,
Bangalore-5x.

Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4. '

.999‘532939-&9-2.699_99_2[-~ cees )’
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| SUBJECT:~ Forwarding of copiés of the Orders passed by
| the Central Administrative Tribunal,Bangalore.
| -X=X= X=X~

Please find enclosed herewith a copy of the ORDER

passed by this Tribunal in the above mentioned applications

on léth'Day of December,1993, for further necessary action.'
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. CENTRAL RDNINISTRATIVE TRIBUNAL | . o
c BANGALDRE*BENCH : | R

o, A.NDS 395 +0.403/91,57/90 415/90 320[92
296792, 3717/92 nd 44 _to 80793

THURSDAY THIS THE 16TH DAY DF DECEMBER 1993

SHRI JUSTICE V.S. MALIMATH cone CHAIRNAN(J)

SHRI JUSTICE P.K. snvnmauwona' weee VIGE CHAIRMAN(J)
SHRT V. RANAKR ISHNEN e ﬂEMBER(R)

.}

. Sri C.R-Rangadhamaish,
$/0-Sri Rangeish,
‘aged about 68 years,
‘Retired Guard-h Special,
Chikkabidre,
‘Fhlkkanarayakanahalll Taluk. -

2., :Sri K.V.Sreekantiah,
© '§/0 Sri K.V, Subramanya1ah
raged sbout .69 yeers,
‘Retired Guard-b Speciel,
Ch-70,6th Naln,Sardsuethlpuram;
*Nysorb 9,

3, 'Sri M N, Na‘anna Setty,
5/0 Sri K.Muniswamaizh,
Retired Guard~A Speciel,

- 2003/2, Rajkemal Street
Mysore - 1

4. . Sri B,J.Nagarajaiah,
S/0 Sri Jsyapale ‘Nayznar,
‘Rgtired Guard-P Special,
158, Shankaranzsgadr,
~ J.8.Kav2l, Bangalore-560 022

S. sri K. Seshadrl, $/0 Sri- Krlshna
Bhatta, aged about 69 years,
Retired Guard-R Special,

92 Lakshmipuram, Arsikere. -

6.  Sri N Channabasavalah
- /0 Sri Madappa,aged- about 69 years
Retired Guard-f Special,

,w964‘=9tQ¥Na1n Road, 6th Cross, -
///; Prékdshnager Bangclore - 21
/AA"\ I 1

/7§ / Srl KV \“ai-.lnlvasachar,

cof 5/0 Sri Angnkataremachor, - ' — -

%(,) agedy aboyts 69 yeers, . : A . :
N JRetlred @uard-# Speciel,

E \ 69,5111 Parillel Roed,
\Qi;\Ja;Zﬁ?géi/E&ten51on,

\ﬂvf&hamega/égun - 577 201 _ .:..; Applicahts

Contd./-



10.

11..

12.

13,

14.

R 4
e

-Yesuwant

*» 2 LI 2

fSri Shivasuamy, 'S/ Sri T

Qurgachalam Pillel, aged
about 69 yeers, Retired
Driver—k peclel, 44, II

- Main, Medes Block, New

Bamboo Bezar, Nysore-21

Sri J.N. Pharoah, S/0 Sri W P
Pharoah Retired Oriver-R
Special 2355, I Mein, II
Cross, K.G Koppal, Chamareja~
-puram, Mysore, ‘

Sri R.JsMaheadevan,

SAO R.Jeyaram,

aged ehout 67 years,

Guard 'Rt Special (Retired)
residing at No,157, IVth Cross,
Négappa Block, Sri*awouram,
Bangalore - 560 021

"

Sri R Shivaiah

' R%tired Buerd tae Special,

and residing et No,1153,
'Sri Ranga', II Main Roed
S.N:Colony, Yeshuanthpur,

_Bengalore - 560 022,

Sri Papanna,
5/0 Nethavedu,

ged about 63 yeers,
Druver Passenger MR448
Southern Reiluay,

Bangalpre City(Retired)
Nol5/18, Backside of
MuniSUara Temple, .
BhEVanesuarinagar, Magadi Road,
Bangalore - 23, i

Sri Ghouse Mohidgen
$/o kzeen Mohideen,
aged about 63 years,
Driver Passenger MR 238,

etired) C/o Noor Mohamee,
0&73 Railuay Quarters,
Bapur, Bangalore = 22.

gputhern Railuay,Bangalore City,,,
R

Sri D.John Feter,

S/0 Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railway,
Yeswanthapur (Retired)
No,62, III Cross, I Sfage

Kfyﬂk]ipuram, Bangelote ~ 21.‘

Applicants 1 to 9 1in
O.FieNos,395 to 403/91 -

Bpplicant 10 in O, A.
No,5 7/90 C A s

Applicent 11 in 0.4,

No,416/90

...APPLICANTS

. .Contdw /_
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158, Sri Nanickam,
' S8/ Laksmeneppa,
. .aged .about 60 yeers,
Driver Passenger MR 414,
Southern Ralany Arsikers,
(Retired), "No. 286/& ‘8th Cross,
Bangalore ~ 560 l21.’

16. Narayana
/o Nyafﬂavadu,
aged arout 72 years,
Shunter ‘MR 278,
Bangslore City, Sauthewn Rajlwgy,
(Retired) No.53 C/o Nawez btores
12th Cross Magedi Roed,
- Bangalore - 23, -

17. Sci M.S, Susainathan,
'8/0 Marisvamy,
—-aged apout €2 years,
Drivet Passenger MR 475,
Southern Railuay, Yzlehanka,
(Retired)C/o B, Z Joseph,
45/AR 01d Railluay Quarters,
Yeswanthepur, Bangalore - 22,

1%, “Sri Siddatch, S/o Siddaieh Gousa,
. aged 62 ypars, Diesel Assistant .

MR 523, Southern Railuay

Banoalore_"ity, Rettred}

No.58, I Cross, 3rd Mein Road,

Ramacgandrapuram, BangalorP 2l 21,

19. Sci Kedirvelu C. Ry
S/o C.S.Remalingam,-
aged about 58 years,
Goods Driver MR 824,
Sguthern Railway, Harihar,
(Retired), No.32/2, I Main Road
I Cross, Uklipuram, ,
Bangalore - 21,

28, Sri Gulam Dastagir,
. $/o Md.Ghouse,

‘pged about 69-years,
Shunter MR 597, Southern Railway,
Yeswanthapur (Retired) No,3y
Ster Building, Dharga Mohalla,
Doorvaninagary UXd Macras Road,
Bangalore - SGQ 016{

TR v,

21”’ Smi ﬁhdul Uaheed

yfig gﬂS/e fid, Haneef, aged 67 years,
Ly Sbunter/MR 539, Southern Railuay,
i!?({ Bar aldre Cantcnmenﬁ(Renired)
N Néz1ey” th\t‘v‘Cross, L-B, - . * _
IR §§hestrihagal, Indiranagar, .
\\ wlgnozlqrejh 38, . «««APPLICANTS,
i*@ £ s ﬂf | ' i

f’
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5r1 D JOhn

§/o N;Davidsgnle&, .
' aged ebou yeets,

besistant Guerd/EMT 1303, - : -

' Southern Railuag Bahgelore

{Retired), Cfo Cerpentet Supremany,

; 12th Cross, Magedi Rcad.
' Bangslore = 23. . ]

Sri Shelk Fekruddaen £ Qmof,
8/0 Mohemmed Khasim Sek!

' aged about 63 XGars,
. Railuay Guard .
; Southern Raillway, ﬂrsxkere, v

(Retired), Mandipet,
Arsikere = 573 103,

" Haséen District,

" Now22, I-Cross, ‘Bhasyamnagar,

Sr8 KiGoKrishpemurthy,

S/o KyGundeppa,

aged about 60 years,

Guard YAY 8pl, EE 994,
Southern, Railuay, Rrsikere,

'_(Retired), No,84, Yeérramwps Block,

Laxmipur, &rsikere - 573 103.

Sri D.EJAnthony,
S/o Ehneaiappa, aged about €3

' gears, hsst, Guard EE 1317,
0

uthern R3*LUP Baiigaloxs City,
(Rotirad), Noy2o%, B

Sth Main,
Kepgeri Satelllte Toun,

Banhgalore = GU.

Sri NoU»hnanda Rao,

- 8/o NyVenkoda Rao,
“aged about59 yeers,
‘Firemen A« MR 549

Southern Railuay, §h1moga Teun,
(Retired) Nos121, 1J Cross,

. Behind S.’~Off1ce, Rshoknagar,

Shlmoga Tauns

35/0 Moitai aged about
ars, §hunter NR “72\.

iSouthbrn Railua

Beiyappanahalll{Reti‘ed),

Ramasuamypalya, MeSeNegar,

Kemmenehelll Main Roed, f | o

« Bangalore-h I3 : . B

Sri Mylaxman, S/o ﬂurugesﬁ, .
‘aged about 63 years, : C
Driver Goods MR 410, A .
‘Southern Railuay, '

Yeswatithapur (Retired),

Sriranpuram, ‘Bangalore. =~ 21, A;ﬁigprchNts

e » «sContda/=
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29,

30,

31.

32,

33..

34,
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Sr’ Phweiah S

S8/0 Uenkataramanappe,
aged about €63 years, -
Driver Passenger MR 721, .

- Southern Reiluay, Shimoga Touwn,
Retired, No,203/4%, Reckemma

_ Building, Mein Road, .
Yesuanthapur, Bangalore~22

Sri Syed kbbas,

S/o Syne Dastagir,

aged ebout 69 yesrs,

Southern Railuway, Banalﬂﬁe City,
(Retired), No,41, I Cross,

IT Main, Eatharayanapura,

(Near Sybramye Naasjid)

Bangalote - 26,

Sri kkdul Rehim,
S/o Md,Bakshi,
aged about 62 yeears
-Shunter MR 349, Southern Ralluey,
Bangalore Clty (Retired),
No.22/, 11-A Cross,

- Hoshalll Mein Road,
Patharayanhapure -
Bahgalore - 26.

Sri KMoPavooni,
S/0 K.V.Futhew,
aged akout 66 veers,
Driver Goodg MR 701,

- Southern Railuay, Yesuanthapur,
(Retired), No,577, Tth Cross,
Ke N.Extension, ‘esUanthepur,
Bangalore - 22,

Sri 8 Gahgadharaiah,

5/0 B.Siddaien,
. aged about 67 years; °

Guard R-Spl, EMT 428,

Southern Railvay, Rrsikare
’(Retirei) Nc.VaSantha Nilaya,,
near Sedana “alkies, Behind
Fump House, Arsikere,

Sri G.Ramaswemy,

8/0 R.Govingeraiu,
aged about 4 years,
sﬁx-»mail Guerd EMT 747,

-~

g

he

o dobthern Railuay Ban alore Pity,
- Q»‘Jﬁ%%1¥ea) Nc.264 Ih¢ R

ff'

ellvny Qtrs’

n*‘GQ,oﬁeythern Railuey, Bangalore—ZS.

e

S Y §
‘1 R%K&%aran 5/o T ﬁhbu,

SN ]

aged &bolt 59 years, Mall Guerd N
. 1768,//S.Railuay, Bangslore Sity,

(Retirgno, No.1C4, 6th.flaln,

'zW

II~Cross, Shankarnagar, Yesuanfhabur P O

angalore - 22,

'...APPLICANTS

o/

et raandes e i s



42,

34,

.Sri lm.‘Nagaraj,' 7 : o

* 8/o Mupisuvemy Neidu, -

aged alkqut 60 yeers, -

Driver Goods MR 436,

Southern Reiluay, Bangalore City,

(Retired), No.6!;“KothandaramapUram,

Veilyalikeval, 12-A Cross, -
Bangalore -~ 3 : _

Sri G;Gopal,
$/o Gengen,
Rged akout ¢¥ yeare,

‘DBriver Googs'MR 593,

Southern Reiluay, Yeswsnthepur,

(Retired), C/o G.Chekvevarthy,

No.42/0, Railuay Qtra, -
Belyappanahalld,
Bangalore - 38,

Sri Khudus,

S/Q"Huséﬁinﬁﬁal

aged sbout 6F yesars,

Driyer Fasszngsr MR 112, . |
Southern Raeiluay, Bangslcre City,
(Retired), Nv.4E3, 10th Cross,
Mathikere Main Road, ' -
Yesuwanthapur, Bargalore-22.

Sti Meyanna, .
$/o Mayenna Gouda,
aged about 71 years,

~ Shunter MR 254, :

40,

41,

Southern Reiluway, Bangelore City,
(Retired), No,4D, 7th Cross,

- Gayathrinager, S-irampuram, .

Bangalore~-21,

Sri Gurusiddaien, S,

S/c Siddapna, '

aged. about 68 \eairs,

Driver Passenger MR 393,
Southern Railway, Shimoga Toun,
(Retired), Attr Guddekaval

- Hosur Jevagal Fost, Arsikere

Taluk, Hassan District, .

Sti Mohamed Hussain,

S/o0 Mohamed Budensab,

aged about 6€ yesrs,
Shunter MR 661, -

Southern Reilway, Hariher,
(Retired), Fmarevethi Poct,
Harihar Taluk, Hariher,

Sri T,Duggan,

§/0 R.E.Duggai, |

aged about 65 years,

Driver Passenger MR §7, A
‘Southern Railuay, Bangalore .City

a0e Contd, /"' ’
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450

:ﬁf: residlng at zNunikaleppe Ga“den,.
* Ramaswamy Palayam, -
“Khemmanehalll Mein Rded,

43,

Driver Passenger MR 359, ‘
:Southern Railuey,. Bahgelore City, o ,

44,

2nd- Crosa, Bangalore-33.

SriJohn. Ross, 5/0 NOah .
aged about 62 years, . i 0

{Retired), No,8E0, HMT lav~it,

- behind Choudesweri Ténple,.
\Nathikere, 38DQ&10I8-51

Sri E, Hussay, $/o hillidm Hussey,
eged about 64 yeers

‘Driver Passenger, MR 193,

Southern Reiluay, Bangalore City,
(Retired), No,5, 7th Cross,
Subedarpaiya, Yeswanthepur,
BaQQalor9-22.~

Sri-B,Jayaram Singh,
8/o0 Narayan Singh,
aged about 63 years,

Driver Passenger MR 611,

47,

48,

46,

- aged esbout 67 years

Southern Railuay; Sﬁimoga Town,
(Retired), No. 1831 III Cross,

‘Rathan Singh Lene, Nawdi Mohalla,
'?,«Nysora - 570 021 A

Sri Maruthi . Pau,*f

. 8/0 Neelekanta Rao,

aged mbout .64 years,

' Driver Passenger MR 422,
‘Southern Reilway, Bangalore Clty,f“

(Retired), No,23, ‘I Main Road,
Gundu Muneesuwsra‘Temple Street,

Matadhah?lli Bangalore-32

Sri Mohamed Basha,
5/ kbdulla Seb,

Shunter "MR 423, Southern Ralluay,

" Harihar, -(Retired); Mo,351,
- II-Cross, Gendhinagar,

Harlhar.

Sri,Kisten, S/o Govindan,

sged sbout 59 years,

‘-Shunter MR , :
- Southern Railuey, Bangalore City Ly, N

QRetired), No,6/2, Sunderam Reddy.

/Bum1m4@ \Backside of Manochara M11le,
«QJ’ Ma gaﬁi. :Da‘ Bangalore - 23,

f2 (
1169 ¢ Srif M.Wiﬁrappa, S/o Mu*happa,

f%( aged .atJC)U‘l:'4 years, . .
A C ‘Iver Gqﬁds, Southern Railuay,

\SV« Yeswanth pur& (Retirad) o ¢¢ o APPLICANTS
N o .{.,Contd.-/'»‘
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- . . Cfo Cheterine M, o ' L , : ;
- g * ‘Gnanajyothi” High School, _ : : I
No.61}1, IV-N~ Block, 3 ; B
| . Rajejinager, . :
|- Bangalore - 10,

B0, Sri Rangaiah;

- . 8/o Rengasuamy, '
aged about 68 years, L
Briver Passenger MR 160{
Southern Railuay, Bangzlore’
(Ret*red)! No.27, Chic Be LeT
Road Cross, Shivejinsgas; :
Bangalore-51

ity

! .
.

54, Sri Ethirajan, S/c R.anmundi, : . .
' * aged about-65 years, BRI
: Southern Raeiluway, Mysors’
(Retired), Driver Passenger,
MR 378, No.1389, III Crcss,
Kaki Road Mand? Yohella,
Mysore-21,

52, Sri AXevier, S/o 8. Enthony,
aged about G2 yesrs,
Driver Passenger R 683,
Southern RaiIUay, Arsikera,

i . (Retired),Nc,52/2/, Behind’

| - &t. Narrys Lhurcn, Arsike“e~103.

- 53, Sri Linga, $/c Kerbasappe,
‘ - aged about 67 yeers,
| Shunter MR 253,

- Southern Railuay, Harihar, .
(Retired),C/o Kurvethi L’nga, N
‘Rmrgvethi Post, Harilhar.

_ 54, Sri Revanappa,
| " 5/o Siddappa, aged about E3 years,
Fireman Flrst ML 1129,
; . Southern Railvay, riavihac,
" ‘(Retired), C/o Revaneppa,
Challageri Mallikarjune Extension,
Amravathi Post Hariha=,

55, Sri k.Ethieraj,
i~ 8/o kbbaiah Sunder Ra,
aged about 73 years,
Driver Mail "R 5, :
Southern Railuey, Bangalore Lity,
(Retired), C/o k. Sridher,
No.343, Ralluay GLtrs. m,)
Bangalore - 23, .

564 Smt.Kamala Bal Pliroji | Rac Kawle,
B/0 late PilrojilRaogchonen,

aqeid about ﬂ:dye arcs,

Dpivse: Padsenger IR 433,
Southern Railuay Aruixere, T _ ;
- Wo.223, C€1d Rs éoad Freikere. . . +.APPLICANTS '

(R Contd./-
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BT 87 sauR- himebi, oo e

Co © W,/s late C,Fazalur. Rahaman,v-_' . AR

agcd about 45 years,- - ' - e

) .- Shunter MR 592, ' ' ' o Lo
: .77 Sputhern Railway Yeauenuhepur,‘ ’
’ * No.11, 4th Cross, Behind Yeramma’

. . Kalyan Mantap, Mohankumar Neger,
a0 Yesuanthapur, Beangalecre~22, )

{ - - B3, Smt,Sharadamma,

: -~ - W/o lete S Ganeshan,
aged atout 52 years, Shunter mnﬁdu,

" Southern Railuay, Y& swanti apur,
No,5, I Cross, Nohawrume“nauar,
Yesuanthapur, Bangalove-22,

- 59, Smt.Sufia Khatun,

.¥/o lete Rnuer,
aged about 53 years,

Dissel Asst. MR

Southern Reilway, Bangalore City,
C/O N Fu‘umai, NO. an/E K FX\.“.,
5th Cross,: Yesua"thopL*~ :
Bangalo*e~22

&0, Smt.Kenakamne,

' /o late ‘A,Subramany,
aged ebout 4% years,
DieaplRsst, MR 521 -
Southern Reiluay, éangalore City,
No.B44/C, I floor, MG Rly,Ccleny,
Bangalore~23.

61, -Sri Shanthakumar, 4
8/o late KEnandaraju,
sged about 25 years,
; Driver Passengsr, MR 358,
P Southern Railway, Frsikere,
" Bmbedkar .nagar, Holenarsipur,
Hasan Dist.

62. t.Devamma,
N?o late B.M. Venkatesh,
eged about 47 years,
Piesel fsst, MR, 1266,
Southern Railway, Bangalore City,
No.91/B, Railuay Qtrs.,
Near. Running Room,

//¢f853|alﬁre—23.
N e R
4

6f£~15mt Gajafbksh

c‘?’(( W/o ﬁ.a%e Rs.SrE.rangappa,
( > ageﬁ about)Sﬁ years,

* \@river gooHs,/fMR 473,

\ Soﬁ?hern Wélﬂhay, No, 13, -

8 -
G}Vth Cross, 6th Block, : _ '
Rej?jinagan/'sanoalore - 10. . Ry §?PLICRNT5;
v _— ) ..Con'td../—’



65?

: o.‘_q. 10 4
smtoHelen‘ o : ’
W/o latevﬁ.k.Tristrem,.
aged about 50 years,

Site ND.17
Jalahalli Post, Bangelore-13.

Sri D,Ramamurthy,
S/o Doraisuamy, .
aged about 60 years,

 Driver Goods MR- 7325,

66,

Yesuanthapur, No,375, 7ti Lioss,
IIT Mein Rond, Gokul H*age-i,
Mattikere Leyout, & Poet, :

- Bangalore~-54, '

Sri Abdul Rehim Khan,
aged about 60 yeers,

Oriver Goeds MR. 514,
No.43, Kavika Layount,

 Mysore Rcad, Bengalore-Z€.

67,

695

71,

7‘] o)"

Sri Sethu Reeo,S
s/0 1ate SQN.grikantaiah,
aged about €3 years, o

‘Driver Goods fIR 7%3,

(Retired
IInd Stuge, E-Elcck,.
Rajajinagar, Bangalore-560 010,

SaRailuaiw Bangalcre
?

Sri R.F.Henderson,

' 8/a late F o Henderson,

aged sbout 60 years,
Briver Goods MR 03, S,Railuay,
Bengalore (Retired), No,31,

' Pampanagafi Yesuantﬁapurf
2 \

Bangalore-

Sri Bheemaleh,
S/o Chennaiah,
aged abkout 68 years,

.Oriver Passenger MR 80,

S.Railuay, Mysore Division,
(Retired§v k.R.Colony, nea

- Neu Railuay Celory, '

Shimoga Toun,

Sri Shivs, S/o VenkataSUamy,

‘aged~about 64 ysars, .

Shunter MR 307, S,tailuay
Mysore Division, (Retifed§
No,172, R.h.Colony, nesx
New Railway Colony,
Shimocga Touwn - 57Y 201,

Sri Mohamad Abbas,
S/o Khalender Khasim,
aged about 62 ycars,

~Briver Meil, MR 426,

Petel Hanumaiéh’s'F;gt,? S

.o Rpplicanté in 51.No.12

Mo.1362, Sth Main.Roed,

to 66 in O,A.No,320/92

weo APPLICRNTS g
«.Contd,/- | 1




72,

SRS IV

5 Railue Arsikere D*uision,
(Retired3 Gopel- Singh Quorters,
-BuHe Road &rsikere, A

Sri E Natarajan,
$/o Ekamba:am-K

- gged about 62 years,
- Briver Mail MR 429,

8,Railuay, hrsikere'ﬂiuisiun,
{(Retired), No.291, Kumerar
Kilayam, Bdssan Road,

, Frsikere - 473 103,

73, -

74,

Sri Suhramany ' )

$/o Uthendi, eged abou+ 55 years
Briver Passeng°r, S, Rellusy,
Frsikere DlJlSlon(R=tired),.

/o knthcny, 15/B, Railuay Gutr+ars, '

&rsikere.-

§ri R Purushothﬂm, . .
8/o B,Ramechandra Noid“q
aged about 63 ysars,

Briver Passepgar MR 715,
- &,Railuay, krolkore Bivisicn,

(ﬂetired C/2 R.Shaskar,
o.128/8B, "wudco colony,

. Ehadre\lath' bl :'7'7 3’4:(

75,

'Sri RJEeter,

S/o V. Rnthony,
agod ‘mbout 64 years,

‘Briver Mell, MR,139,

TTe

b

Q? /('R @ti«k &d)s

S.Railua rsikere DlVlsion,
(Retired§ I Cross, Hassan Roed,
Upper Line, ﬂrsikere..

Sri Kanakarag, '

§8/o0 V hnthony,- Major,

Briver Passenger MR 106,
$,Ralluay, krsikere Divislion,
.(Retired¥C/o R.Anthony,

Erane Driver, No.,4, Railuay Quarters,.

Arsikere,

Sri Bheemsen,
$/0 H.Mahadev, -
aged -amout 62 'years,
FEKY] essenyer MR.L59, :
ﬁVR%§§$% Rrsikere DlV’Stuﬂ,
; Muthilamme Temple Noad,

Ha / Sth- Crbssig?oad Near Water Tank,
S8 Shanthlhag r, Doddaba]lapjr.
O
7l. wﬁri Re Lgks 1narayena,
N ¥s/g ClBiReflgeppe, |
6;\\ aged? abduﬁiﬁs years, MR
x\‘cét%?%ire%?f iver, 'P’/412.
=) <

\
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No. J‘zﬁ, Ritimaramﬁa Temple Street,
Coftﬁnpeta Bangalofa-SS. 4

39, §ci Ne Channappa,

7 §/o Naresimheish,
aged. about 66 years, _
Briver Goods MR 571, =
S,Railuey, Arsikere DiViﬂlon
{Retired), Rdiihalll h*lﬁaqe,
Anfront of Reilusy Staticr,
Sulekree Post, Rvs*kero T:1uke

BOJ iph1 K, 5uhramaniyom,>
' 8/o Kattamari,

- ' aged ahout 59 years, I

. Shunter MR 801,

' S.Ralluway, krsikere Diyisicn,
(Retired¥ III Croes,
.Upperlineé, Hassan Roac.
irsikere-573 103,

81, Sri Jani, s/o A Khader,
aged about 62 yeears,
Driver Mail MR 102, 3.Rail
krsikere D’Vlbion\“Qterd)
Thollur P.0., Thirutha 11
ﬂrsikere;

u’&\l =

82.' Sri M.Velayudam,

© ' 8/0 Muthan,
aged ebout 61 years,
‘Shunter MR 507, S.Raflucym
Ersikere Division (Retired),
No.,2/2, Sriramapuram, III Cross,
Hassan Roed, Arsikere.

83, . Sri G, Indre Singh
S/o0 B,Gopel Singh,
aged about 66 years, ‘
Driver Mail MR,101., S.Railuay,
krsikere Division,
No,194/R, Railuay Quarters,
Frsikere.

84, Sri N,Krishnaisah, 5/0 k. Muniye,
' aged about 66 years,
Driver Passenger MR 408,
Southern Railuay, kr81kerp Divlcloﬁ.
(Retired), C/o N.X.Manchar
No.49/k, Railuay Quarterq,
Rr51kere. .

' 85, Sri Kempa, S/o Muniyappa,

aged  about 63 years

Shunter MR 248, Qailua

Birur Bivision, (Retiredg

Bellary Camp, Negr Plaque-hmme Temple,
Birur, , .

W
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}sé;- S04 Kenchi, S/o“aradainﬁ

" “mged ‘sbout 64 years, - .
Driver Pgssenger MR 108,

.+ ."S.Reilvay, Arsikere Dzvision,‘
(Retired ‘No.221, 9th Cyross,:
Right Side Hassan ?oad
hrsikere,

87. Sri P.Narayanasuamy,
S/o Ponnusuamy, aged thUt oh ycere
Driver Passenger MR 439,
5 Railua HGrAth DIV’J‘UL
A.(Retired Hessan Read, Cawn Line,
'ﬁrsikere. I : B

#8. Sri C Smeminathan, S/y Chintepps)

..aged ebout 58 years,
- Shunter FR 804, S:Reiluay,
Prsikere Division (Rerired)
.+~Hassan Road, Dour line,

L krsikera,

- 89, Sri Rama, §/o Be;lary Nafa/a‘appa,

aged sbout 66 yegrs,

Driver Pessenger, Mu 148,
8,Reiluey, ChWckjejur Jivisi:n,
(Retjged),: Bellary Camp,

Ne ar’ Dlagua.‘rn.a Temple, Birur,

90..'Sri_ﬁé291 fli Baig,
.8/6 Mirzen Baig,
“dged about 66 yemars,
Driver Passenger MR 382,
$4Railuay, Shimoga Bivision,
7(Retired¥ Tenk Mohalls, °
-&th Cross, Shimoga Town =~ 577 °01.

91, Sri Bheema Neik,
S/0 Hanuma Naik,
" aged about 68 years,
Driver Passanger FiRk 363,
38, Ralluag krsikere Division,

(Retired), C/o Rtd, P.Basavanne Gomda,
BadaVana veragers P.Cs, ‘
DaVanagere-S.

o U Babu, S/o Venkatappa,

92, aged ebout 51 years,

" - Shunter MR 630, S,Railuvsay,
.E%ikgég Div181on,(?eti e ),

\,ADQ/N/ ndasvamy, Ex.Municipal

/&~ Prasife “g\, KaMaRoad, Kadiit,
ﬁﬁi( ﬂﬁdbkagggallur Distvic¥
O

k‘&*
“Sry Bged apoufl 67 years,
&\ E%hg enP§ senger MR 252,
ﬁ . Bangalo“e uity
), No,103/3, Ist Lrnss,
yappanahalli Bangalore-3

{ C % (98, 1 Lo&ﬁal athen, 5/0 Thangavelu,

.
ﬁﬂ\

@}“ﬁm&m
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- Sri K.Subramany,

94,

95,

96.

98,

99.

100,

'8/0 Kumerasuemy,

aged about 62 years,
Shunter MR 779,

- Railuag Bangalo“e City,

(Retired), No.23/5, 12th Cross,
Megadi Hoad Benqelore—ZS.

Sri J.Daniel, §/c Joseph

-aged about Gé y2ars,
‘”Shunter MR B77, S.Ralilucy,
. Bangalcre City (Re*iref),
| No,5/1, fE! Strecu; 10f Crrse,
' Magadi Road, Bangalore-23,

- Sri Amdul Khaleel,

8/0 Shaik Rahzim,

aged about 68 ysars,
Driver Pessenger MR 216,
S.Railway, Bangalors City,

(Retlred No.19, 15tli'Cross Linwd,
Magadi ?0ad, Bangulore-)J.

! Spi M,Venugopel, S/ Wari,
97, | :
' Driver Passenger IR B15,

. S,Railuey, Bangalore City.

eged asbout 63 vesTs,

(Retlred Ne.42/k, I Main Toad,
3rd Cross, Hanumanthayuxam,
Srirempuram, basngalore-21.

Sri Shaik Ameer,

S/o Md.Salar,

aged’ about 66 years,

Driver. Passenger MR 470,
S.,Railuay, Bangalore Clty
(?etired No.786, 6th Crcss,

| lnnepalya Bangalore - 30,

' Gange Hanuma, S/o Gengathudu,

aged about 66 years,

Briver Mail MR 31,.
S.Railuay, Bangalore City,
(Retiredg No.4/4, III Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

Sri Basheer Ahmed,

5/o0 Azeem Nohideen,

aged ebout 672 years,

Shunter MR 221, S.Reilueay,
Bangalore City, (Retirac)
No.3, SBM LColony,
BrlndaVanaPegar; 5th Cross,
Methikere P.0,, Bangalora~54,

«ss APPLICANTS.
«Contd./~




10V, 8! L.Nenjaieh,
8/o Lingeieh, .
aged about 62 years,
Driver Goodssﬂ €98,
S$,.Reiluay, 'Wesuanthapur Bivision,
(Retlred m €/o M.Arumed,
No,1075/8, K.N. Extension, 54h Cross,
Yesuwenthapur, Banga;ora—?

108, Sri K.Pasappa, &/o Kriqnn:npa‘
’ eced ahniit 66 years,
Driver *A', MR 377,
Railway, Yesuanthapu flvisi;n,
Zﬂetiredg t/o P. hnanda,
.B.Export, 6th Maip, Indust-iel
Suh—Urb Peenya, Be1galo re-bt,

108, Sri A.D.Anto, S/o B.D.Anto,
"~ aged ebout 64 years,

Briver Passenger MR 217,
S. Rallua¥ Bengolors Tity,
(Retired), No.1093, Pigaline
111 Cross, YesuanthapU“,

Bangaloru—g2.

,10%, Sri Syed Hemeed

S/o Gulam Jilani

aged sbcut 65 yoers,

Shunter MR 759, S,i ?ailuey,
esuanthpur Dlv1sion
gRegired C/o PsTeStores,
p.to Railway Station, ’
esuvanthapur, Bangalure=2<.

~ "~ 8ri k,Yesudas, S/o A.Arokyasuanmy,

105, @aged aebout 65 years

Driver Passenger, mR 510,
S.Reilvay, Bangelore City, .
Retired), No.267, 4th SqUare,
urphy Toun/Hoysalanagar,

Ulsoor Pe0., Bangslore-~-56C 008,

108, Sri M,Veera Raghaven,

5/0 Muniswamy, aged asbout 66 years, -

Driver Passenger MR 50Z,
S.Reilway, Bangalore City,

’;;, —(Retired No.1%, Brindevennagar,

i PTER te,nsion Near 80 feet Riad;
,/« ol Mathikere PeCe, Bangclore-ils

“ \4

‘gﬂgy. Sri.Kvﬁubraman*yam,

\_5 S/o G. Kanni eged about 65 years,
3-.Driver’. Passengpr M} 304,
_\ 3~Raiiwala Bangalore City,
(Rebired y: /o Netaraj, No.: 9/5,
‘u”Raiany Merters, Yesuanthapur,
‘)\--Bangalore—ZZ.

N G
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143, |

11,

Sri M.Nagaraj,

&/o LsMurugesh,

eged ebout 62 yesars,

Driver Passcnger MR 428,
S.Reiluey, Bangelore City,
(Retired¥, No.33/2, New No.11%/2,
9th Mein Roed, Sriramepurem,

| Bangalore=21,

Sri M,Muniswemy, S/o Murugzen,
aged akcut 62 vaars,

Driver Passengar MR Ebd, »
Southern Railway, 2engei=re Licy,
(Retired), No,9/k, I Main,

I Cross, Henumanthepurazn,
Sriramapuram, Bengelora-%1,

Sri A,Arulnathen,

' 5/o0 A.krokyasuany,
-aged about 65 years,

Driver Passenger MR &U5,
S.Railuvay, Bangalere City,

“(Retired), C/o Jemes,

No,139/H, Railuay Cuerters,
Yeswahthapur, Bannslore~2Z,

Sri T.A.Krishnamurthy,
S/0 Tilebyvesuasny Pillsi,
‘aged about 63 yeers,

" "Shunter MR 642, S.Railuev,

MG

114,

| Mohankumerneger, Yesuanthupur ¥
. Mathikere, Bangalore,

197, |

" Yesuanthapur{Retired),

6th flat, 4th Cross,

3
-
[}

Sri H,Honnaish,

§/0. Marigouda,

aged about 61 yeers,

Priver Goods MR 610,

§ . R#ilugy, Yesuanthepur
éﬂétired¥NooZ, II fain Roed,
3rd Cross, B.K.Nager,
¥Q§Uaﬁthapur, Bangalore-22,

b : -

Sri N.brumed,

S/o Mannersuamy,

aged about 62 years,
Driver Passenger MR 682,

' S,Reiluay, Bengaloxe City,

{Retired), No.1075/8, -
KeNiExtensicn, 5t Crocss
Yeswanthpur, Bangalora-zi.

Sri N.DoreiSUamy;

8/o V. Narasimhulu Naidu,

aged about 75 years,

Shunter MR 213, $,Railvay,
Bangalore Contopgent(Retirad),
No.52-H/R, Lakshminaraeyenazpura,
Srireampuram, Bangalore-21,

«as RPPLICANTS,
) lcontd./-
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115,

116.

- - L,
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117,

118

11e.

120,

127,
wr g
i
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;Q:SriAK;Hénumaiah;

‘. Shunter MR" 343

$/o Thimmarayappa,

eged about 66 years,

Driver, Mail MR 33, ;

S.Reiluay, Bangalote Ciiy,~r--',
(Retired{,‘No.stﬂfﬁL.N. olony ,
Rekkkdnecllain Roed, Yeswanthapur,
Bangalore - 22, :

- Sri Mathew, S/o Krishnan,

aged about 63 vears,

Oriver Goods MR 668,
S.Railuay, Yesuanthspur,
(Retired), No,11, II Mein,
III Cross, B.KeNagar,
Yeswanthapur, Bengelorc-%2,

-Sri A,Perumal,
/o0 S,Arumugam,
aged ebout 64 yeears,
Shunter MR 447, '
S.Railua s Yesuanthapur,
(Retired), No.6S/G,
Reilway Quarters, Yesuanthzpur,
" Bangalore-22,

Sri Shanmugem, _

$/o J.Subramanye Mudaiiar,

aged about 63 years,

Oriver Passengar, MR 772,

Bangaiore City, S.Reiluay, .
(Retired), No.586/1, 5th Main. . |
Basavanagar, Vibuthipuram tixtension,
Bangalore ~ 37, = . '

RFbdul Gaffoor, -

8/0 Ballery Abdul Khader,

aged ebout 62 years,

Driver Passenger, MR 387,

S,Reilvay, Shimoge Touwn,

No, 105, 6th Cross, ’ _
Basavanagudi, Shimoga Touwn - 577 207,

Sri ) B.A .Thyagaraj an,
S/o hnentharaju Pilley,
aged about 73 years, -
Oriver Mail, $,Railue

‘ Bangalore City, C/O S.é.ﬁ.ﬂaSan,Rgs'ding ét

No.29, DOld No,55, CKC sarcen,
- Lelbagh Cross Road,
-Bangalore - 560 027,

2 k8 RN
g If/?‘ ~
; S e T

' ByknthSnyy

870 maduzal
aged gbout: 70 years

uni R" 343, S.Railuays,

" /Bangalorg £ity, C/o Phillip Moses, -

No,18/B,)Railuay Quartess,

~ Chitjajur, /Chitradurga Disirvict.

Applicants in Sl.No.
67 to 119 in 0O.A.No,
298/92.

... APPLIANTS,
.o Bantd, /-



122,

'90118 ;;

Rangaish,

| §/o Thirumelleiah,
. aged sbout 69 yesars, -

Shunter, S.,Rlailvey,
Shimoga Toun,

'Hosehalll, Amruthuz,
" Hobli, Holsgunda Post,

~ Kunigel Taluk, Tumkur District,

1230 '

124,

125,

126.

127.

128,

129,

K.Raju, S/o Kuppan,

eged abolit 57 yeers,

First Fireman ML 1141,
S.Railuey, Bangalorz Litny .
C/o Station Master,
Nayandahalll Railusy St=tinn,
Bangelore-39, '

LshoFleury, 3/0 J.L.fleury,
aged sbout 6§ years,

Mail Driver MR 583,
S.,Railway, Hariher,

No.16, Rameiah Leynit,

'St.Thomas Toun Post,

Khammanahaili, Bengalore-g4,

Nega, S/o Siddeppa,
aged about 68 years,
Shunter MR 252, S,Railuay,

"Chicjajuv, Worehara Colony,
" Chicjajur-577 523,

. Veradaraj, $/o Kuppuswemy,

aged about 62 ysers,
Briver Passenger MR 495,
S.Railuey, Bangalore City,

No.24/16, 12th Cross,

‘Maqedi Road, Bangalore-23,

Smt,Papamma,

aqged pbout 51 yeers,
M?bflate S,Nage,

Driver Passenger MR 133,
8.Railuvay, Arsikere,
8ehind S{omarrys Church,
Rrsikere-573 103,

K«R¢Seetharamaiah, v
$/c K.Ramasuamy Shastri,
aged about 73 years,
Shunter MR 587, -S.ikzilua

y v .
Mysore, No,921, Rsoka Eas%eross—SS,

Hallethkerei, Mvsore,

K.Srinivasalu, S/o:V.K:ishnasuemj,

aged about 62 years,

Driver Goods MR 747, S.Railuay,
‘Byepenghalli, No,B8, Ist Street,
Merkhem Road, Cross,

'| Ashoknagar, Bangalora-23,

+++ APPLICANTS
.,Contd./-




S . o we . .. o i . P . . A . . -
DR ! . : 7,""‘1, V. i e e
~ . . -3 vg - . ) .
. . . ,'. ._>' . . . : N . B . .

430, . Smt,Noreen Fletcher,
) ad about 62 yeers,
M?o late V, Fletcher,
Mall Drivar S.Railvay,
Bangelore City No,8,
Dawkar Road, ch Mein,
Mathikere, Bangelore-SGD 054.

131, Smt, Lakshmamma, :

' ed ebout 42 yeers,
N?o late K,Siddaigh,
Drivér Goods, S. Railuav,
Harihar, C/o S.Revanne, -
Pointsman Subramar)n Raud,
Ralluay Station, Nettana Pos;,
Puthur Taluk, South Kanarue

132, ‘smt.shanthamna,
ed ebout 43 years,
30 late Thippeswamy,
.First Fireman ML %247,
Si.Railuay, Chic jajur,
-Jenathe Colony, Hoaenaqura,
Chicjajur-‘?? 523,

133, Smt.S.R.Susila Bas, : . S s
o ed about 54 years, B : ‘

: H?o late S.Rama Rao,
Diesel Acsistant MR 723,
S,Railuay, Yesuanthapur,
C/o S.Ravi, Nc,73/3;
Reiluay Quarters, YBSUantnapur,
Bangelore-22,

134, Sat,Sharadamms,

ed ‘about 53 yeers,
D? /Jate R,Remoo,

{ver Gooda MR 456
S,Ralluay Mysore,
No.2065, kkbar Road,
Mandi Nohalla, Nysore.

135 Smt. Kanthamma,
ed about 51\yeags,
W?o late Rajamanickam,
Driver Goods MR, S.Railuey,
~Prsikere, No.9012,
/;(>;bhcha\Nalk Quarter,
PR Hassan R&ad Arsikere,
AR |
1361 Kempaiah *SYo Rangeizh,
2 aged ebout368 years,
-Briver Passenger MR 107,
§§Railuay,/bhich3ur,,

‘\\ Slnganahabmj Singdnahallid Fost, - L
x\(wGubbi’Taluk Tumkur Distriut. " ses APPLICANTS
'Q',"—--.-»—-!"' i L - _.".cOntd./—
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1317.

138.

1 394. ‘ '_“:"-

140,

142,

143,

- h.Shiveppa Rao, .

' 8/o0 H,hnantha Rao,

. aged ebout 63 years,

- Driver Passenger MR 47€,
. §,ieilvay, Frsikere.

No.4S6, Bunng Mantep,
'B! Layout, Sh
Mysore,

Smt.Bebble Rezoric,

- aged about 44 veers,
u/

/o lete P,Rezoraio,

Driver Passenger ™1 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Builairng,
2nd Mein, 5th Crossg,
K.N.Extensicn, Yeswanthepur,
Bangalore-22,

$mt.B.S.Susheelamme,
"wged about 50 years,
U?o late B.Shenkar,
Driver Goods MR 4392,
$.Relluay, Arsikere,
C/o V.S.Laxmi Remana, NeoJ 327G,
Railuey fuartcrs, Arsikere, -

Smt.5,5¢ereswathamma,

aged sbout 58 years,

wao late A.R.Srinivasa Rao,
Driver Goods M 773,

S.Reiluway, YeSUanthapur, '
Bangelere. No. 194/R, Sth Cross,
KyN,Extension, Triveni Road,

Y? syapthapur, -Bangalore-22.

th .Hansabai,

hgeé about 5% gears,

il/o late G.R.Srinivasamurthy,
Goods DOriver MR 7a0,

S.Railuay, PrSikdxc, No, 73/d,
New Raillway Quarters,
Yeswenthapur, Bangalore-22,

smt;:p.sa\lithri, '
aqed about 52 years,
U?o lete P.M.Panduranga,
Oriver Goods MR 712,
S.Railuay, Yesdanthaer
Bangalore-22,

Smt.Mastan Bi,

aqged sbout §0 veers,

M?o lete Mohamed Sherify,

Driver Passenger MR 419,
S,Railuay, Shimoga Toun,

Near Anjaneya Temple, Hassan Road,

- Arsikere,

iverathri Eswecranegar,

... APPLICANTS
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145,

145,

147,

. 148,

/A
&, r
”d?(

" No,220,. .V

" RoV,leyou

GLO

ey

Sri Prasad Kiren,
- aged mbout 24 yeers,

5?0 late. Govindaswany,
Shunter MR 386, S,Railvay,
Arsikere, C/o 5riniVasan,
Railway Ticket Collector,
Neer Railwey Under Bridge,_
Hessen Roed, Arsikere,

-Smt.Rachel D'Monte

ed .about 58 ysars,
U?o late H.RD'Mcrts,
Oriver Mail MR 2E,
S.Railvay, Bangslcre,

4T Road,

Opp.Banasuadi Rai¢uay Stetion,
Bangalore-B4,

Smt,Nishajen, :

aged about 58 yzars,

U?o late Syed Abdul Ffrezz,
kssistant Guerd, &.,Rzilvzy,
Bangelore City,

C/o Syed Ghouse Pasha,
No.304/1, Reiluay Gusrterc,
MeGo Colcny Bangslcre-27,

Smt,Asiyaien,
ed sbout 60 years,
M?o late Tajpeeran
Passenger Doiver MR 477,
8,Railusy, Mysore., Nc,6,
i esnadripuran,

8engalore-20

Smt.anamary, '

aged 2bout 43 years,

u?o late k.Chendran,
Shunter MR 359, S.Rziluay,
Bangalore Cantonment,

Muthamma Garden (Chinnappe Garde:.;,

flunireddypalya, Bengalore,

Smt.Jyothilakshmi,
ed about 50 years,
s

Gmiate Chinnavenkatse Remanepba,
‘ﬁﬂmeael Rssistant MR 567,
- » Refluey, Rrsikere, nlo Jeyappa,

fﬁfifeq)postman, I Cross,
Doun thé\ Hessan Roed,

wﬁrsikema.

o)
&@0;h?5a1erém\ ingh SR

s/ 5 Rnéjeneyaram Tived,
R-No,6%, S.Railuay,
rsikere, Hosamane 4th Croqs,
Shimoga.

e IPPLICANTS
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153,

154,

155,

157,

\/

KMadurai,
S/0 Kalu Moudallyar,

Sy e T3

;;'22 ;o

pged ebout ¥ years,
Geods Driver, MR 680, »
&;Rgﬁ1Uay, Shimoge Touwn,. /.

Shimoge Town<577 201,
H.S.Sathya ww’ayanaggv'b

S/o H,Srintvasaiah,
eged abolit 63 yeers) <

-Shunter /MR 797,

Bangalote City, S,Rziluay,
No.17, Remakrishnalah Street,
Seshadriparam,

Bangelors-560 020,

Kousalya Bai,

b ed 52 years, '
M?o late K.Keroji Ras,
Driver ‘Goods MR 63.,
S.Railway, Mysors,
Noﬁsﬂfhi L000~Colnny,
Railuay Ruarters,

Yadavegiri Post,

flysore-2p.

R.Pram{le bai,

aged about 50 years, _
M?o late J.Sathyanzrayara,
shunter MR 748,

Bangalate City, S,Railuay,
No,3; Beeredsveru Gudi,
Ranaginghpet, 4th Cross,

Bangalore City,

Khemrunnisa,

aged abaut 43 yeers,

W?o late Yusuff Sheriff,
Shunter MR 835, S,Railuay,
Bangelore Cantonment, No.99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Crdss,
Dnthalli, Bangalore—as.

BeN.Nagaraja Rao,

S/O B.N.Noorthy RBO’

Fiirst Fireman ML 1525,
S.Railusy, Mysore, Ko,112,
Kanakagiri, Municipal Farm Read,
Vidyaranyapuram, ‘ :
Mysore-570 008,

rokya Mary,

ed about 60 years,
?o late M.Chinnaswamy,
river Passenger MR 82,

R
a
b
8
S.Reilvay, krsikare

M.RQColony;?Near Railuway Statiounj

vve RPPLICANTS
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158,

Nysore-570 015,

.23..

-

‘No.152/79, Pushpagiri,
Belvethagrama,‘

.ﬁ.SeIVarangam,
S/o V.B.Appaiah Mudelier,
eged akout 63 years, :
Driver Passenger MR 483
$,Railway, Bangelore City,
No.63, Pillenne Garden,
111 Stege Railuway Laycur,

' Bangalore-SGO U435,

159,

160,

.163,

162,

ég ‘

F.Arokya Dass,

S/o M.Francis (iate)

aged ebout 24 yeers,

Driver Passanger MR T34,
S.Railway, Hariher, I Cross,
01d ﬁrlapur, Guthuor Post,
Hariher - 577 603,

M, Sundafa,
ed about 55 ysers, y,
W?o late C,Ethirajulu Waidu,

‘Oriver Pessenger MR S0

S.Raeiluey, Bangzicre City,

No.208, RBH: Solony, Whitefield Road,
NadhEVaFU“a' oet

Bangeiore-SﬁO 04&\

Qﬁeroja,

ed about 54 years,
N?o late D RArumugen,
First Fireman, S,Railuay,
Bangelore City, No,U/41,
Selvanager,. Okalipuram,
Srirampuram P.0,, Bangalore-21

Shanthamma,

ed ebout 60 yesrs,
'M?

o lete Sunder Cadji, -
Driver Boods MR 705,
S.Railuay, Harihar,

No.79, Cld Arlspur,
Harihar-

xﬂnthoniamma
a jed - about . £5 yeears,
fo»lite B.Sandisgo,
huntqrAN? 805, S.r ?aﬁluay,
ﬁrsikefew NarAan Villa,
Behian5ﬁiﬂer1y s Churoh,
ﬁrsikare}
)n

164."Philomin

?ed ab dut 57 yeers,

4/ 1ate C.Anthony,

\\\J“_h unter MR 537, 3yRal Luav&

v

Treikere, Behind SEgMerry*s N
Church, irsikerc.

e e

RPPLICANTS.
Contd./
. &
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165,

166,

o
|
]

|
i

Sallath Mery,
aqged aebout ‘58 years,
W/o late Arokya Suamy,

: Shunter MR 219,

' §,Railway, Heriber,

' C/o Thomes, TXR's Office, .

S,Reiluey, Birur. .

' p,Dhenelexmi, =~
: aaed ebout 49 year$y”

W/o late P,Muniswvamy,

“Driver Gonds MR 683,

; S.Railuays_Harihar,
u

E 8/c lete

167

168,

nder Gnliaii,
No.79, 0ld Arlapur, '
Harihar,

Kamakshlamma,

aged about 58 y=zars,

M?o late Chokkalingam,
Shunter MR 227, S.Railvey,
Yesuanthepur, No.4

Gf:;iﬁd {p

.
1y

48,
Selvanagar, Behind Bavi Talkics,

Srirempurenm, Bangalure~21,

€.Fletcher,

S/o R.fletcher,

aged about 62 years,
Driver Passengan MR 3981,
§,Railvay, Mysore,
No,.58/59, Kennedy Nest,
Pushpagiri, Mysore, -

Razia Khanum, .
aqed aebout 2B years,
D?o late hbdul Hameed,
Shunter MR, S.Railuay,
Rrsikere, 6/0 Md.Abbas,

" Gopal Singh Quarters,

171,

\ 4

B.H,Road, Arsikere,

Mazbgol Jan,

aqed:about 439 years

U?o late Ahmed Bafg, =
Shunter /R 5271, S,Railuay,
Bangalore City, C/n Afroze
‘No.99, 3rd Cross Roed,
Iadidas Nagar, D.J.Halli,
Bangalore-~45, .

KeV.Surappa,

S/o Venkatanasreyenzsgpa,
aged about 72 years,
Passenger Guard EMB 887,
S.Raflway, Haessan, N2,813,
9th Main, 4th Block, ~
-Jayanagar, Bangslore-1%,

Beig,

o .Contd.'/’»

. &




173,

174,

175, -

176,

e
0((
*(

%

17§m
A\

7@~,a edJabout &5 years,

‘R Srinivasan, -
S/o Ramasvamy,
aged about 64 ears,
Driver Goods M ?55, .
S8,Railvay, Bangalore City,

- No.62, III Cross,

K.N.Extension suanthapur,
Bangalore = 25 " .

S.R Sarasuvathi,

ed sbout 50 years, -
U?o late S.Rejugrpala Fec,
Driver Goods MR 737, -
Yesuanthapur, S,Reilvay,
No,28, Anajena Nilaya,
11 Nain Road, H.K.Nagar,
Yesuanthapur, Bangaloru-Z).

Faerida Ranu, :

agad about 35 years,
w]o lete Syed Nisser,
Dissel hAssistant ML !lé?,
‘S,Railuey, Arsikere, MNo,22E7,
Bsoka Wast Cross-20,
Mysore.

C, N.Sareeranga,
$/o C,Narasimhachar, .

‘ aged atout 53 yeers

Rssistent Guarc EMT 726,
S,Railuway, Rrasikere.
No.46/2, "h1c RS Rosd,
ArSik eTE,

E.Chandra Bai,
aged sbout 54 years,

U?o lete Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yeswanthepur,
No.4371, 3rd Cross,

. 13th Nain, Subramanyanager,
Bangalore-21., -

Philomine,

,/quo 1aie T.krokyasuemny, -
q?» griﬁ%a>ﬂﬁél MR 18,
34)

r“§5.Rallda Bangalore City,
No.Z»:\Hsn imantheppe Roed,
Kamﬁ%na éﬂ ’ Ravﬂsuemy thVa,
Bangalo Qf

mqknpedka@5

L&l fo 1at ¢’ K.Krishna Iyengsxr,
~Rassenger Guard EM3 371,
S,Railvay, Bangalore Ci+y,
‘No,1562, Milk Centre,
Uidyaranyapuram, Mysnre=37C 008,

[ 3

APPLICANTS.
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179, B.Jayamme,
aged about 57 yeers.,

W?o laie N,Besavara},

' Driver Passenger MR 79,

. S,Railuay, Arsikere,

. €£/o B.Vasanthakumar,

" "No.6/C, Reilway Quarters,
Near Children's Park,
Bangarpet.

180, Zailunnisa,

.~ aged about 60 yewre,

‘-U?o Syed Yaseem (1ate),

. Driver Goods MR 480,
| S.Reiluay, Mysore, No.2599, |
‘Bth Cross, Mouse Diven Khanz fioao,
Mandi Mchallae, Mysore.

131) A.Rahimen Knan,
- S/v Imen*Khan,
aged skout 69 years,
Shunter Mt 300,
S.Railuay, Harihar, .
No,4b52, T Cross, Ganchin=zger,
Harihar, .

182, Prapullekshi,
' aged ahout ®1 years,
M?o late Christopher Andreus,
Driver Goods, MR 570,
a.Railuey, Mysors (SKLR),
No.94/B, Lsco Colony,
Reiluay Quarters, Yalawagisl Fest,
Mysore~20.

183, Gayatri Shanmugem, _ . g
aged ebout 38 years, ) i

U?o late S.Shanmugam, . ' :

Briver Passenger MR 205,

S,Railuey, Mysore,

No.91, VRE Railuay fuerters,

Mysore-20,

184, N,Narayanasuamy,

: S/o Narasappa, .
aged about 62 years : i
. Shunter MR 440, S,Railvay, - = g
' Yesuenthapur, No.5/6/47, : i
Laxmipurem, Near Railuay Station,
Hindupur,

185. N.Mohiyuddin Khan,

5/o M,Abdul Nabikhan,

aged ebout 63 years, - :

Guard Passenger EMT 461, g
S,Reilvay, Mysore, No,2244, :

"~ Sgauday Roed, Laskhker Mohalla, . :
P/’ Meena Bazaar, lMysore, v ess RPPLICANTS

. .Contd.-,/-‘
.
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- a9 ed,ahoutsﬁ? ye
Shunter MR -315,.
'S, Railuay,: Banoalore City,,,
u‘C/o F.C.Nathan, No. 2, _—
Muktha Barden, L ’
- Spur Tank Roed, Chetpet,
Medres - 600 031,

" K.K.Ra3arathnam,

'S/oK.A. Raghavan, '
_retired Briver ’B' Erade,
Staff No.P,5521, .
“Rajaneesh“m Shoranur.

‘K.Velu. S o Unnerd,
Retired Guarc '8! Grade,
S,No.,6314, Devaki Saﬁanan,
fNedungathoor, Shﬂrand* ~ e

B

K.Kesaven, S/o W@ﬁ%hy,
" Retired Guerd
SJ.NO.GOGS .
Sﬁanthi'ShaVan,

-,

P. Paramasuaran Neir,

8/0 Krishnan HNeir,

Retired Guerd &% Speciel Grade,
8.No,5077, Pedinchare Chonal House,
'Shoranur~1‘

V.CoSankunni Nair,
S/o Achuthen Nair,
‘Retired Guard “A“
Special Gmar¥s, S,No,6172,

Ayikkara Houss, Kavalapparas,

P.Sundaresan,
5/0 Kunhikoran,
Retired Oriver ®
S.No. P 6439

te Providence High Schoo*,
Road, Calicut.

amy pilial,
~nchalan ’illai;

v@ s No jm@

Applicants in S1.Nu,
167 to 193 ere
applicaents in 0. k.44/93.

e RPPLICANTS,
...Contd /"




198, .

e 28 e
R.Ramar. Nair, . :
‘S/o K.Nerayanen Neir,
Retired Driver 'B' Staff, :
Ne.P 2314; - . :
‘Raviyankandath Housse, '

! Chuduvelathoer, Shcranur = 1.

195.

196,

| _ _
‘E.KeRamankutty Nair,

| 5/ Kannan WNair, .
‘Retired Guard Special Greve,
'5,Nc,6096, Mundenath Hetse,

Cheruthuruthy Fost,
Trichur District.

'R.Krishna Naidu,

S/o Ramekunhan Naidu;
Retired Driver '8!,

i 'S.Ne.F 6445,

i

Nallisaeréparambil‘House,i
Mudaliasr Street, '
Shorenur - 1.

197, | L.Manikem Fudaly,

5/o0 C.Lakshmaran Nudaiy,
Retired Oriver 'T°

- S,No.P 4026, Manickanivas,

" M.G.Read, Shoranur-3,

|

T.V.Sreeman Pilled,
S/e T.V.Ropan Pilled,
Retirea Oriver 'A' Grade,

. S,NnyP 1794,

198,

200. |

201.

Sunil Viher, Ganeshgiri,
Shoranur-1, = =

E,Parameswvaran,

S/e P.N.Sghrasanams lyer,
Retired 'R' Special Grece Guard,
5.Ni.1495, Devi Nivas,
Nedungetur, Shoranur-1.

T.Sankunny Nair, §/s M,Achuthan Nair,
Retired Guard 'A',” S.Ne.6459,
Padmalayam House, Paruthiprs,
Shereanur.

C.Balakrishnan,

S/o T.Sankaran Nair,

Retired Driver 'e',

Staff No, P 5702,

‘Krishne Vihar, Vellatheel Nager,
P.0.Cheruthuruthy,

Trichur District. ves APPLICANTS
' sve o C‘Ontd./‘

Rpplicants in 8l.No.
194 to 201 are
applizants in 0.A.45/93,
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202, K.Gavirden Kutty Nair,
| S/n C.K.Achuthan Neir,
Retired Driver, Staft No.F.2833,
A" Special Grade, Vedakkekonnenath
House, Chuduvala‘hur, Shoranur - 679 121,

203, P.Remankutty Nair,
S/o Z.K.Shankarsen Ngir,
Retired Guard “At%
Special Grade, Staff No,
E 14671, Pullconni House .
Chuduvalathu1 Storaiur-" -

204, P.Narayana Pillai,‘

: s/o P, &rishnan, Retired -
Briver “C%, Staff Na.P 3504,
Poovathlngal House,
Kizhekathil, Psnntnipra,
Shoranur-1.

2.5. S Raman Nair, S/ﬂ Kriar-nat e "r'
Retired Criver gt
Staff Ne,P 7065:, Sremsicel o U286,
Chennthumezthi Part
Trichur District.

206.- V. Narayanan Ezhuthachan,
’ S/o DyVelu Ezhushachan.
Retlred Lece Shunter,
S.Ney P 8117, Devasamperambil Houee,
Mahnenur Post, via navelepélae

207. K.Chellan, $/o T.Karuppan,
Retired Driver “C%, S, NayV3,
Muthukurssi, Kunnath House,
Genashgiri Pust, Shoranur._'

208, K.P.Gopalan, S/s K. Narayanan Namb*er,
Retired Guard ugty S.No. 7525,
“leela Sadan®,
Railuey Booking Cfrice Rczd,,
Shoranur.

fUQ,»“z M.Kesavan, S/o Perugan, .

3 : I.F.Man B!,
‘ S. N:zzﬁgg 10026, '
c, ' The? edathil House,
: noiakulam, Shoranur.

pﬁmﬁsémkarenarayanan,
o S/"\B%G&ndan Nair K.,

671. Retlfba\mrive WAt Sgeciel,
( S, No.\Pn 911 'Rama NlVas"
%m,~ Ring ﬂhadr Nanjakad

\ “

RS | EC - L YA .3y R
B i B e AR
: - . .. . ! L ’ ' -

¢ Shoraﬁurl1- E APPLICANTS.
: *K§§w;){2-A7 : : 'k I
o~ . . .+ Contd,/-

v ok



211, |

292,

218.

219,

220,

s e 30 LI

K.kchuthan Nair,
8/o ARchuthan Nair,
Retired Loce Shunter,

' S,No, B 6054, Kadambet House,

Mundamukam Amsom,
Post Ganashgiri,

Shorahur=3.

C.Manimuthu, $/o0 Chambake
Mudalier, Retired Driver "E",

" S,Nn,P 7492, Nambanthodi rcuse,
No.179, Mudaliar Strest,

Shoranur-1,

K.P.Govindankutty,

Since deceased by Legal Rep:iesent2

Smt.Sulochana Amma, HeNn,5/%3%,
Namban Thodi, Mudeliar Street,
Shoranur=1,

. E,Balasubramanis Menon,

$/o Madhava Reo, Retirsd,

Driver "B% Grade, S.No, V' 6,

tive,

"Geetha Nivas"™, Ponnemengalam House,

Shoranur,

K,3ankaran, 3/c Madhavan K.,
Retired, Driver "“A%, S.No,F,4305,
Kayanathuthcdi House, Kallippadam
Shoranur - 2.

VeKoVelukutty, 370 Kelu Neir K.,
Retired Driver "K%*, 5,No,9Y730,
Karthika, Kanalesppara,

Shoranur,

Mm.Velu, $/o0 Velu,

Retired Driver "“B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppera P.0.

P.P.Velukkutty, $/o Shanku,
Retired Driver "B",

p.o.

$.No, P 7192, Padincharvettil House,

Karakkad, P.0.Kavalapparea,

P.T.Ouseph, S/n Thomen, Retired.,
Guerd %B" Grade, S.No, 9431,

Yayyappilly House, Vappalassery P.0.,

Angamsli, Ernakuleam.

P.Krishpan, $/o0 Imbichyadi,
Retired, Driver “&" Grade,
$,Nc, P 5730, Krishnaghar,

 Nedungethur, Shoranur-672 127,

S1.Nos, 20% te
216 are epplicants
in O.hi46/93.

s +RPPLICANTS

X ) nCOntd./-

.




. “W.Chendukuphen, = =~ .. LT
S/o M.Imbichikutt
Retired-, Driver @ po ,
Special Grade, S.Nn.F 2897,
Pilassery Houses, P.8.Vengeri,
Via Calicut. -

222. M.P.Kesavan Nair,
.~ 8/o P.K.Chandu Nair, Retired.,
Fireman “B%, S.No.9461, ,
- Chemmanassery Padinharua Heuvss,
Kottonol P.0,, Calicut,

223. . P.K.Ramapanicker,
S/o Chamy Penicker, _
Retired,, Eaeed.“A™ Grade,
S,Ne.8284, Navaratna,
P.0.Kunniampuram,
Ottepalam-4.

224, K.,Balakrishna Menon,
5/e P,Madhave Menan,
Retired Driver 'A!
Special Grede, Staff No,P 7437,
Kerandathil Hcuse, dsrandathil -.zne,
Trichur - 1.

225, N8.P.Chinnan Menon,
S/e P.Sankunny Meren,
‘Retired Guard 'A!
Special Grade, S.Nn,9333, :
Rlongst lshas, ®«0.Pulaked,
Viz.Chelekara, Trichur,

226, M.P.Gepale Pishareti,
S/e C.P.Raghava Pisharcti,
Retired Guard Special Grade,
Peornima Manjakkad,
Shpranur-679 121.

227, C.Chendrasekharan,
&/O N.K;Menﬁn, o
Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul",
Rshak Nagar, Kamboni Roed,
Ryyanthele, Trichur~3.

228, V.M.Abdul Kedir;

‘ xf,jﬁ%é_V‘N;Nchamed<Haji; )
7 apRetited, Guard At Speciul Lrace,
g&g’,f~swmﬁa9@@s, 20/163, “"THzupatni®,

’
i

Epyﬁﬁﬁf} Trichur. -

;/2?(( L \( . .

f 45;@@6% @ran,-s/n 0,5.Paran,

. Betiréce Goods Guard, S,.Me,D 19830,
éqﬂféyghﬁq&ath House, P.0.

o Ksopkenchery, Via, Trichur,

- Pir-686° 007. |

DA ?;..: ~ 4/:/; h

- P
R ontuu e G

$1.Nu.217 to 223 are
applicants in 0.R.47/93,

S$1.No.224 to 229 are
applicants in 0.K.48/93,

o s _APPL}CANTS
* s C.ntdo -
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230, P.Nareyanan,
S/o Sankarsn, Retired,
Special Cradse Guerd,
S,Ns.EE 86, "Ushas",
Rayaroth Paramb, P.0.Paral,
Tellicherry-670 671,

231 . A V"{“ .Sankal‘an Nair,
S/o T.Nareyanan Neir,
Retired ,, Guard 'A' Special,
S.Nb.12746, Ashirvad, Perel,
$P.0.Koothuparamhe,
Pin-670 643,

232, C.H.Balan Nambiar,
S/o0 Kunhikrishnen Adicdi P,
Retired Guard, ‘&' 7.0 ]
S$,Mo,4997, Usha Bhavan,
P.0.Knttayampoil, Via. Tellicherry.

233, M,Padmangbhan Neir, _
S/o A.V.Krishna Meron, Retired
Driver 'A' Special, S.ie. P 57
Davi Nivas, Kottarethumpars,
P.0.Azhikode, Capnanocra, :

.3
o4,

234, - K.K.Susheels, W/e Late
UsC.Pnandan, Retired,, Driver ‘oY,
S.0Ne,2635, “Anand® Viher, Ylavil,
Kannur ~ 670 098,

235, M.Narayani, 4/o Late K.P.lNarayenan
Nair, Retired, Guaxc 'C',
S ,Noy1903, Madathil House,
P.0,Chirskkel, Cannanore- 670 011,
236, K.Kunhambos, S$/n Appu, Retired,,
Shunter ‘B!, S.Ne.P.5331,
Packkadam House,
P.0,Trikkripur, Kazhargsd.

237. K.M.Vanajakshy, W/o Late C.H.Gepalan,
Retired fuard tar Special,

S.Nn%9498, Chettiyam Veetcil,

Near Railuay B Cabin, Badagarsa.

238, A.K.John, S$/e R.J.Kurian, $1.Nu,230 te 238 are

' Retired., Guard 'k" applicants in 0.k.49/93,
S,Nw.9€83, Ariyathu Perainbil 4
House, Pallam.P.0.,
Kottayem - 7.

239, R.Marappan, 5/s Rama Gouwndan,

Retired Dgiver, 'C' °

Staff No.. P.2718, EB-118 O,
:Railuay Calsny P.0.,

Erode - 638 002, '«e. RPPLICANTS,

\/v . ] F ..CDntd./—

[
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' K c. Nallappen, '
$/0 S.Chinnappe G-under,
~ Retired Driver A Special,
S,Ne, F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollam’ Palayam, *
Erede - 2.

241. P.Keruppannan, S/o anglg uu»ruur.
Retired,, Driver 'A', '
S.ho, P 3583,

Korakattu Vaisasil, '
Door NO,5229/A 14 Faa\lr:r’ R ’o,
Erode-7.

242, M, Kanjasany, S/l Merapre Cownden,
Retired Driver C', S.No.P 2459.
QLBM, BYN" Road Ercde-BSB 02,

243, Muthusamy, S/o0 Paleni Gounder,
: Retlred DriverfC', S.ds,P 37G¢,
Raghavende- Nagsr, Ereds- 7,

244, A, Ramasamy; 5/0 R;evﬁduhuan&
Retired, Bhramter'®8', S.No, ZJab
Pudhupalsyam, Joor 246, ,
ﬂlampalayam~P 0., Erode-8.

245, S Kandasamy, $/o0 Sengadsn,
Retired Driver 'C!',
Staff No,P 4103, Ragevana1dar :
Nsgar, Door No. PRB 18, Cavery R.S.,
Erode-7.

246, C Kumarasamy, $/o Chellappa Gounder,
' Retired., Fireman 'B8', S,No.P 7885,
Door No, PPI 283, Pudupalayam,

Allampala'am Post, Erode-8,

247, 7.3 Peerakhan, 5/0 T.JsJamallutheer,
Re* 1red .y Driver *6°,
S.No, V,38, D.No.94, Railway Colony,
Post, Erode. .

248, Velappa Gounder, K,
. - 8/0 Kolanda Gounder
Retired, Shunter 'B(
-8 .No, p’ 3370,
'PuthUpalayam, Kattoor, :
Rlampalayem Post, :
Erode-!.‘

:¥i7 eleni Goundan

%Réffred., Shunter ‘B'

S, U)% 4084, Door No,. 191, ;

Pulqb layam AkKarkam, : . o
nl@ggglayam Pe0., Zrodo-2, ve. MAPPLICANTS.

) Qjé;é? , " _ - ,..Cpq;d.{-




250, ¢

) 34 b
R . Nallagsamy,

- S/o A2 Gounder,

251,

Re.-zzcd., Driver 'B',

; S.No, PT3 10237,

. D,No.280, Puthupalaysam,
. Rlampaleyam P.O.,

| Erode-0.

N Kaliannan,
S/o Nellagounder

:'Retlred Diesel Aes{stant

ZSZsi

253, . .

254,

255,

2564

5,No. P 4011, Sastri Negai,
D.No.55, Near Warer Tani,
Erode 638 002.

K.Ramasamy,

S/o Kalianns Goundan,
Retired, Shunter B‘
S.No.P 3958, D.No.8B2
Udappalli Rsuo Pnst,
Cavery, Erede-7.

P.Sengeda Gounder,

S/o Palani Bounder,
Retired,, Shunter B,

S¢No, P 4429, D,Ne,58,
@dapalli Viilage,
Peppapalayam, . Cavery R.S.,
Erude Te-

P,Muthusamy,

370 Pgsreni Goupces,

Retired, Shunter 'B',

S.N .P_ 500, Pudhupeleyen,
.No 263, Agraharam,

Alampalayam P. D., Erode-8.

V.Sengodan,

S/o Velappa Gounder,

Retired, Shunter!B',

S.Na. 5133, D.Ne.2/60,

Ottapalli, Pillayer Keil Street.
Cavery, Erode-7,

Ke Chinnappan,
S/e Komeras Samy Geunder,
Retired,, Oriver 'C?,

. S.Na.P 3531, Rvakath,

257,

Cavery r. 0., Colony Roed,
Eroae=T.

P.Venkkatachlam,

S/e Peruma Gounder
Retired., Shunter igt
S.Ne, P 4097, = 1/11
Karuthuveli Thottam,
Odappalli, Cavery ReS,

-Erﬂde-7.

«++ RPPLICANTS,
K ‘C'O'ntd./"




25. a

259,

260.

261,

.N.Uelappan;

. .'.5‘35. '<o .

$1.Nu.239 to 258 are

S/o Nella Geunder, : applizants in Uoﬁa50/93.

Retired,, Shunter '8!,
S.No, P 2647,
D,Ne,1/20, Cdapsallf,
Cavery R.é., Erode~7,

T.P.Govindan,

S/o P,Kunhambu,
Retired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0.,
Chiraekkel, '

Cannanore - 670 011,

K.Sreedhsran,
S/o0 B,Achuthan,
S.Nna, P.31BG‘

'"Thenai House ,
Opp., Railuay Station, -
Chirakkal pconr
Cannanore,

M.Bslskrishnan,

S/o NamBikutty,
Retired., Guard 'R!,
S.No, 15870,
Manfkketh House,

. Good Shed Reac,
- Tellicherry,

262,

263,

P.K«Raman Nair,

S§/0 P,Kurhambu Nair

Retired,, Driver tpl Special
Grade, S.Ne. P 6446,
Kavinchalil, P.0., = .
Rzhikode," C#nnanore-670 009,

VeM.Karthiyani Amma,
W/o Late K.P.Jenardhanan Nair

. Retired., Special Grade Guard,

S.No,9650, Ashok Bhavan,
Thamarakuzhi, Malepjurem,
Pin-676 505. .

WMruvan, Retired.,
N\A', Preethe Bhavan,
Ode’ P.G.nla\lfl‘, ’

¢énnsn, S/o Raman,

et ‘i", Guar'd, »S‘N'o'i 5543
thi” Veetil House,

kgdamboor II Ward,

tud

N <05k _
N~ Vi, Etekkat, Pin-670 567, ‘oo

;

APPLICANTS.
... Contd./-

N



'2730

266.

267.

268.

. Retired.,

] 36 .0'

N.,Vasu, S/o Rampothy, :
Retired,, Shunter ‘B‘
S.No. P 5024, _
Kottiyath House,
P.0.Muzhappilenged,

Pin- 670 663, Cannanore.

P.K.Kannan Neir, '
S/a Rppu-fair,.Retired,,
Shunter 6%, S.Nc.P.77%4,
Vapkulathu Vayil,

Near Akliyath Temple,
P.0.Rzhikcde,
Cannanore-670 009.

P.®.Rohini, W/o Late K.Chendt,
Retired Shunter g,
S,Ne, P 7173,

.Chambakachaxil House,

T+0.Muzhapilanged,
Cannenore Oistrict.

- .- "C.K.Chancan,
269,

S/o Ambadi, Retired Shanter's',
S, Ne . 8223 Kanavi 'ouse,
Ekkchi, P.0.Peliode,

Via,, Trikkarlpur, Kazhargod,

f..Narayeni, W/c Late h.Krishnen,
§hunter, S.No.P 7420,

Machirpurem House,

P.0. Cheruvathur, Kazargod,

 PuM Hymavathy

hL/o Late TE.\. kaoths‘ram,rhl 1wy,

" Retired Dri.-» A Spec1al Guerd,

S.No. 4nss, ﬁme@udv
m;%;, Thyiar ddr Y’ &W\, Scho:l,

Mund sy, Cannanore.

T.P.Leslavathy Amma,
w/o Late P.V.Kesavan Nembiar,

. Retired, Driver A Specisel,

S.Ye.4654, Kesave Nivas,
Near Elayagoor Temple,
P.0.Mundayed, Cannanora.

V.K.Balakrishnan,
$/o V.Damoderan, Retized.,

Driver ‘'A! Special,
S.No.-P 4361, ;

8/3, Reshmi, S.N.Nager,’
P.D. Thottada, Cannanore-7

S1.Nc.259 to 268 arse

applicants in 0.R.51/93,

. APPLICANTS.
P .Contdc/-




274,
275.
276,

277

278,

. 273,

280,

P. M.Sreenlvasan,

S/o P.Govindan, Retired.,
Guard Special Grade,
S$.No.12054, 'Smrithi', ,
Post Vengeri, Nathoth Paramba,
Callcuto

P.Krishnan,

S/o K.Perumal Naidu

Retired., Driver tpt Specizi,
5.No.P 4360, 3/275, '
Opp. Spares Land,
Vadakkanchery,

Trichur-680 528,

A.Bhaskeran, S/o &
Retired., Diiver !
S,No. P 4301,
Byyanatu Parambu Houss,
Ayyeppankavu Road,
Koch1—18. :

K.Chryikutty Kannoll,

$/0 Kandan, Retired.,

Driver C' S.Ne, P 9430,
Kannoli House, Kacheri Amcom,
Desom, P.O0. Callcut—673 011,

C.Madhavi, W/e Late
C.K. Krlohnan, Retired.,
DI’l\!el‘ tLv' Sol'.qpo J{S'y

Krishna NiVas, Poolayil Peremba,

P.0.Kallayi, Calicut-673 UGS,

T.Kesavan Neir,

S/o N.Govindan Nelr,
Retired,., Guard ‘'8!, .
S.Ne.4956, Santha Sadan,
Chbduvaléthur, :
Sheranur-678 121,

M.Elias Aron Rej,

S/o S.Mariadess,

Retired A Special Driver,
S.No, P 3702, ED 196 E

‘Railuay Colony p.0.,

‘\msrode\f 638 002.

Cs RaSapp~ Govindan,
S/Q.C*Chﬂnnappan, Retired,
hunterFSS No. P 3631,

414 A Raf&udy Colony p. 0.,

S1,No.269 to 279 are
applicants in 0.&.52/93.

i

" v.. MRPPLICANTS.
...C!)ntdn/-



282,

288,

289,

Driver 'R! Special,
S.No. P 2888,
"Ilemathi Illam,

106, Bharathi Palayam,

os 38 o,

M.Kasimir Leuis,

$/0 K.Maria Louis,

Retired,, Guard A Epecial,
S,No,%2119, Annadurai Street,
Mafar:Meduy ., \

 Erode-638° 002,

K.Muthusamy, .5/e Kelandai
Gounder, Retired,, Guard ‘8',
S.No0,12011,.' 17 Ramameor:iny
Street, Kollasmpelayen,
Erode-6%6 002,

K.Sunderesan, '

S/o N.Kalyenasundara Mudallar,
Driver A Grade, S.Ne, I 2617,
Ne.48, Lenin Street, '
Erdbde Railway CelonyPost,

© Erode«2, . |

K.R.Lakshmanan,

S/o M.Rengasamy Xarar,
Retired.,, Oriver *A' Spaecial,
Staff No.P 4467,

Morth Ede Straet.

Bheema Nagar,
Tiruchirappelly,

- Pin-620 801,

K.Subramaniam,
$/o S.Xrishknasany, Retirnd..
Driver fA' Special Grade,

S No, -P 1788, 435, Lenin Street,
Railwvay Cnlony Post,

Erode-638 002,

R.Gethuraman,
$/o Rathinam, Retired.,

Mowlappalayam P.0.,
Erede-2,

M.Ehinneppan,

S/ C.Moskken, Retired,,
Dtaeet Shunter, '
S.No, P 7785, 7/B
Railuay Colcny,
Erode-2, '

MeMarappan,

S/e M.Mathan, Retired,

Driver 'A! Speciel,

S,Ny, ¥ 3779, 107,

Kemalegam, Barathy Palayam -

Streef, Mulepalayam PJO. _
Ef.de-?. : eve

APPLICANTS

) oCﬂEt"o/-




4

290,

291,
2%2, .

293,

294,

295,

- 296,

297,

et

e 39 4

i B;Samuslb*s/i Gnanamuthu),
Retired,, ODriver At

. Special, S,No,P 3221,
403-C, Railuay'Calony,
Erovde-2, - -

R.Lingeppan, S/o S.Gyyavos,
Retired.,"ﬁ' Special
Driver, S.,No,.P. 1714, 19,
Kethukaran Street, ~

. Kallampalayem, Erode-~2,

- Te8.Srinivasan,

$/0 R,Suaminathan
Retired, Driver fA! Special
S.Ne.P 4339, 345 A, ,
Railway Quarters, Raiiwey Coliony,.
Erode-6368 002, | :

"'P.NE!mGSivayam, S/. N.N.Bal.ﬁr.a!":ﬂo?- .
Retired,, Driver 'A' Special,
S.Ny, P 5511, L =8,

Housing Unit, Meriar Mager,
Erode-633 001,, Temilnadu,

KeM.Muniraj, S/¢ K.tunuswamy,
Retired., Diesel Assistant,
S.Ne.PTI 10212, .
Manickkavasagar Sireet,
Sastri Nager, :
Railwav Celony P.0,.

Erede-2,

L.Anthoni Swamy,

S/a Lourdu Suamy Pillai,
S.Ne., B 1419. 41/A
Railuay Coleny,
Erode~638 902,

M .Bb.pﬂth y’ S/‘ M. p ¢M00 ka
Gounder, Retired, Driver

'8! Grade, S.Ne. P 9378,

17/F Cld Railuay Colony,.
-Erede-~2, . :

V.Balaraman, -§/s Venkkatasuamy
Naidu, Retired, Driver !B!
Grade, S.Me. F 9420,
Railuway Celomy, Erede-2,

s T LRI Y,

AR

A

)
o

~

2
¢

( 2
\

,t ;:htbii/;,ub\i“_ A
" ~~R.Rangaswamy, 5/0 Perumal Naidu,

oy
ot

N
- ;‘
8
&y

N5 ) 5 i
%%\’S.PaQL; S/c Suami. Nathan,

Retitedy Driver 'B! Grade,
“S Ned X\223, No,17/8
@;}Nﬁmaé¥Yayam Street, éroiefg,

&,
h
N A
S E"j

Sl;NotZBU ts 299 are

%299, FRetiréd/ Driver '0' crads,

oy _S.NelP/9513, Docr 414/D,
N 0FFRailday Colsny F.O.,

T Nes=Erode-2, :

applicants in 0.&.53/93;

... "RPPLICANTS.
‘o @ oCOﬁtdcl“



301.

302,

303,

E
303,

306,

%07.

308.

oo 40 .,

P.Papngunni Menon,
5/. T.CeKeNair
Retired Guard 'A! Snecial,
S.Ne. 15200, "Feurnami®
Nangapna Nagar; P.O.
Olavakkot, Pin-678 002,

M. Krlshnan Neir,

$/s Kunchu Nair, Retired.
Driler A Specia;

S.Ne, P 6444, Sri sh*lam,
P.0. Olavalknt.

V.Sreedharan Naii,

S/o F.R.Krishna Pillai,
Retired, Guard A Speria1
S,Ne, 15202 Thuruthel,
Aymanam P.U., Kcttayam.

P.A.Rajam, S/o P.u.l\ppu,
Retlred Guard A 3pecisal,
S.No.16144, Housz Ne,«5/508,
“Reshmi" Near P«A.Cnieny,

vCochinn‘l

C.Kutty Nurayenan,

S/n Ve.C.Nerayenan Neair,
Retired, Guard A Spscizal,
S.N0.7625; Chembra Heuss,
Shoranur - 679 121,

L LS Knshy, S/0 P.K.Koshy,

Retired Guerd, S5.Nc,15235.
Vazhakaleyil, Gngadikal Feo0.
Chengannur, Pin—689 122,

Kel o Kuvian,

8/0 K.P,Lonappan
Retired Guard A é ecial,
S,M3, 15216, “Chandlri“
HLgh School Road,

- P¢OiFareppur, via. TrlChUL

piﬂ«%ﬂg 552,

N Ramakrishnan Nambidi,

S/. Chit-an Bhattathir Jpad
Retired., Guard’ IRt

S.Np,14044, "Karthika
Ramavarmaeram, Trichu“ 680 631,

VN, Sermjeni,
W/o Late. A Rengan, Ret;red.;

Briver A Special

S.No.F 4367, Sree Rangam,
Pump Engine Road,
ClavakKat-678 802, ees RPPLICANTS

bcocontd-/-
A
.




Fels Ramaohandran

g*'* : . Guard B, S, No.~15219
e . Panikkath House '

‘ ;,i’“j V.Nadhaven ) '“‘*'
3o, -8/ Ualucham!, Retire¢~,. .
.. Driver A Special, v
AT B No, P 2993,
s T#5 - - <Dallath House '
et E S Kuthups“amba, Edatﬁara 2, -
' - Palghat P‘n-678 611,

. éfﬁ; Kefe Kunhimohammed
i .':S/U K. Moideen “bya,
Retired, Guatd. !CY,
S.Noi 6633, Cheredath Huuse,
' Kuttamassery, AluayE«rez 193,

e R Narayanaﬁ S/; B. R.‘aram,

1z . Retireu Dri;et Giods :
$.Ne . PTT 10505, 12 g,
Jeevanantham Street
Poonthurai Ried ~L049-4.

" «qa-. C.Kumarasamy, 5/0 Chinnappa
313 Gouhder Pecired., Driver
'8t S.No, D 4206, D,No.6a,
Shclap PrUVa-,-uutharrs Puram,
Erlde-zm

<17 T S.Remanoorthy

2% Si@ TaKe Slwdaragalu
Retired., Driver it Speclal
S.Ne.P 3540, 15, Sundaram
Street Erode-Z.

R.Abdul Jeffar,

318, 5/0 Abdul Keder Retived,,
Driver, Geods, § . Na v 44,
235 Kalyenasundaram Street,
trede- 638 002, .

i . 8 Angamuthu '
; - 316, ,S/o -V, Sitna Nalcker
! ,~‘\Ret1red Briver - ‘
! PRS- u.£°awascs D, No.411 D,
) /~‘/ Ralluayvﬁoiony,P 0.,
e Erode. \< \
Y //' \
( sipe, V Selva%egj S/e. Velleirm
317. Vﬂetlreo%? Oriver 'Af
V\ Sppqtal,
%x\.Mocldpalayam P.0., Erode.

e

339"d57w T.B.Mennadier, ;Retired;;,ff«7%

Killengade,'Palghat -~eva 506"

bJ.Nos. 100 to 311 are

epollcants in U.ﬁ. 54/93

S’No. P 3542, Telephone Nagar,

sse RPPLICANTS
S ” Contd /“

«



318.

319),

320

421,

|
322,
|

328,
324,
508,

¥28.

oo £2 o

KeChinnspaiyen,

S/o hnuman, Retired,,
Shunter 'B*,
S.No,F 7458, 76, L.G.G.S.
Colony, U.D.C.'étreet,
¥ollempaslayam, Ersde,

M.Krishnan, S/o Munusamy,
Retired,, éhunter,
S.Ne,10072, PT3J, C.N2.415 0,
Railway Colony, Erodz,

R.Thisgarajan,

S/e Remaswamy, Retired,,
Guard 'A' 5,No,14332,
Thangapattalaikarsr cane,
Popnthurai Road,
Erede,

R.Chinnaiyan,

S/a Arumugam, Retived.,
Driver 'A' S,No, ? 71K6
Ne,231 A, Railuway Cclerv,
Ercde, -

P.Subramanian, S/c &.Prleni,
Re+tired Gusrd 'A',

Staff No,7448, 112.
Vinayger Ksil Sireef,
Sgstri Nagsr, Erede-€38 002,

S,Kannimuthu,

S/o Subbas Thevar, Retirad.
Gusrd 'A' S,No.16068,
Sundarammal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R.Anganna Pillai,

S/% Rangasuvamy Pillai,
Retired, Guard,

S.No. 15271, 20 Nertrn Chinpe
Mariamman Koil Street,’

. Karungalpalayam, Erode-3,

Perryar District,

"V.Mari, $/s Venkatesarn,
Retired Guard, 5.No0o.12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Pest,

Erode-2, Periysr District.

V.lakshmanan, 3/¢ S. VYadiveliu,
? K

Retired Guard. S5.Nw,13755.
Bharathipalayam Street,
‘Kurikaran palayam, '
Mulapalayam Fost, Erode-2,

‘W/"Periyar District,

.N#.212 to 321 are -
plicarts in 0.k.No,55/93

... APPLICANTS.
°w .Contd."/" - g



o 327,

328,
329,
330.

.,3§i;
332,

333,

V.K.Shunmughasundar

am,

/0 k.S, Karuppanasamy,
Retired., Specfal grede Cuard,

S.No,3/T 35, 194 E,

Railuay Colony, Near Railuway

Calony Fast foice,

V.K<Unni Nalr,
S/v K.Raman MNair,
Retired,, Assistaut

B

Erode,

Cuard.

S.No.1902, Contchery Streaw,

Exobde.

R.Lakshmanan, S/¢ ©
Retired "'A! épecisl
S.Ne,7210, D.No,183,
Sestri Nugar, Saday
Road, Erede. - Z,

V.Suamyappah,
S/o G.Visuvasam, Re

amasany,

Guara,

ampcl'v

tired,,

Guard, S.Ne, 14104,

5 Karuppanasuamy Ko

i1 Ti:

(—ll

ul.F:‘e.l.,,

Surampatti Road, £rode-63& CGY,

Periyar-Distrjct.

‘R, Veeraraghavdn
/o V.Rema Tyer, Re
Guard, S.Nc.15237
Tayumanavar Street,

tlred
'\‘_G J ’

Pundurei Resd, Erode-538 102,

K.Ramalingam,
S/o V.Kandasamy, e

tirea,,

Oriver 'A', S.Ns, PTJ 10052
Door Ne.16, East P?ttakarr,
Street, Erode-GSB 002,

G, R +Samuel Rej,

: S/o GuaN, Anandham Pillai,
. Retired, Driver 'A' Special,

~-9iNs, P 2836, 23 A,

Panchayat Union Street,

Manthepe, Podanur,

.~’~ C01mbatere-23.

&334,

I
A N
\6535'

,,j/ \’ »Di :l,’p \

,,“" K‘Kader All

.’%
£

S/BNKéHer Batcha, Petlred.,

4, Drive;\'h' .Special,
):r

"‘Gounder Retlred

N ﬂagiéuthu, S/o Nanﬂappe
»y Oriver
-85 Ne. 187a, 95/11 Arthi’Iliam,

fs Ne), =P, 3726, 168 Patn Raac,

!Rl

— " 'vellalore.Road, Podanur-gg,

Tamil Nadu,
$/

/

T T ol it T PMOTICHO P A — b

§1.Nu.322 to 332 are

applicants in 0.A.56/93,

... APPLICANTS,

. +Contd, /“
. ¢ .



336,

337,

338,

339,

" 3404

341;;

342,

343,

R L W e S T e

Py 44 ;;

S,Velusuwamy Pillai,

S/ p.A, bankaralingam Pillai,
Retired Driver ~'8Y & Nu.6437.
0,Ne, 360, Selvapuram,

'Nnrth Perur Naln Read,
Eoimbatcre E41 ‘926,

K.Rangaswemy, !

5/0 Kuppusuwamy “Naldu,

Retired,, Driver, 'A!

spec1aﬁ, S.Np.P 464,
D,N»,24, Main Road,

Podanur-23, Tamil Nedu,

KyAhamed Sheri®f,

S/o R.Keder Batcha, Reiired,,
D-iver 'A! Speciel,

S.Na.P 4341, Main Reed,
deanur—23 “Tamil Nz db.

Nanaappa Naigu,
s/+" Uenke*tasmamy Naidu,
- Retired Driver:'8t,
" S,Ne., F 2438, BaJan 23 va 1
Street, quanur-LW
Tamil ‘Nadue, 1

K Palanlaora.,

S/i ‘Kuruppanna®Goungsr,
Retired., PBndwse-'Al,

S,N, ® 4333, ih, 88,
’Uilangaftur, Kedachanallur,
Ervde - 10, £ .

M, Palanlappan,

S/o Narappe1Gnﬂnd91,
Retired,, 1 Fireman 'B',
S,Ne, P 4382, o _
Uellaikattur, \
Kedachanallur P.0.,
Thiruchengedu Taluk,

M Chellappan, ' -
S/c Merappa Goéinder,
Retired,, Shunter, .
S.Ne,9454, '‘Alampalayan,
Palllpalayam, Erede- 6o -

A, Palenlappan,
S/l ‘Athathappa: Gtuwden

. Retired., Badwter,:’
S.Ne,.P:7465, V..oﬂd A,
Velankateor, ™
Kadachenalluls Erode—1OL

AN B

e & ST PR R - - had

$1.Na.333 to 339 are
°rplicants in G.k 57/53

ees APPLICANTS.
....Contd.

[

/-

-’



.- ' os 45 4.

P.Gurusamy, ~ ~
S/r Palaniappe Gounder
Retired, Drives 'Af,
S.No. M 7160, Nn,3104,
LoG.GoS-CDlUny’ .
Kellempalayam, Erde~2,

344,

ReKumarasamy,
345 S/o Remasemy Gounder,

* Retired,, Shunter Loco,
S.No.P 6315,
Govindenvelayam,
Rlampalayam P,N.
via., Erode.

G.Samuel Durai Seny,
346 S/n Gnanadurai,
° Retired., Driver 'A?Y,
Spl, S.No, " 3107, 32
Upstair 4th Crcse Roac,
Pasramasivapuram, Laloudi-S%1 &'},

V.Sengodan,
347 S/a Velappa Gounder,
- * Retired., Shunter/Luco,v
S.No, F 3510, Vilankettur,
D.Me,54, Pulapalayam P.O.,
Kadachanur (Village).

C.Nachimuthu,
S$/o Chelleops Gaunder,

348, . , ‘
Retired,, Shunter,
S.No.P 4384, Pnaclepalavzm Fast,
Kedachanallur, Palipalayem,

Erode~6. ‘
. -T.S.Alimoideen S1.No.340 to 349 are
248, S/0 T.3.Shirfuddin applicants in U.A.SQéﬂﬁn

Retired., Driver 'A',
Spl. 5.No. P 3260,
47, T.J.Shirfuddin Street,
Sestri Nagar, :
... Neer Railuay Celony,
:;@Eiode_Z.
7 ”””Waiﬁﬁ,
fff”ﬁvﬁﬂjﬁé%ankutty Nair,
oW Narayenan Nair,
titedi), Driver N1,
) PI2310, Pushpaleya,

N ;

72 “tHoNoy 7/558, Cellege Roac,

A

| 3. 42 y .
\ L é%Ealghg}/ Pin 678 CO1.

fiy

"‘:(S%’.?/\ T J’\f f
N aTBEEVTw»M%hadevan,
o145 5/07U R Norayara Iyer,
“Retired,, Guard 'A° Spi.,
S.No, 10472, Ne.%/780,
Vidya, Single Streei
Olg Kelpathy ponh,'
. Kalpsthy, Pelghet -
' 678 003,

- : .
i . ¢

oo~ APPLICANTS
¥ 4 Contd, /-



353,

354,

3554

356,

357,

358,

359,

360,

752,

e 46 ..
C.Chathu, S/o Appas

‘Retir=d,, Driver ‘Bj,

S.lo, F 5287,
Kurungad House, /
Maruthe Toad, Palghat.

F. Krishnan,

S/o R.Arumughan, Retired.,
Driver 'B', S.No, P 39449,
Chungath Heuse, Kavilpad
P.0., Palghat=17.s

F.o9ukumersn Neir,

. S/o P.Senkara Menor,

Retired,, Psst., Ges-d,
5.Ne.15394, Palekkott Houss,
Thenur via., Parli,

" Paflghat-678 616.

P.Govindan,

~S8/o P.Serkara Menon,

Retired,, Guard ‘B*,

S.No.2024, Srivelcam,

H.No,M,€/33, Indire Nagar,

Kallepully, Palghet-5,

R.Narayanan,

S/a V.Raman, Retired,,
Driver ‘B!, S,Ne. P 5847,
Chendriks Nilayam,
Korathodi,

. Kaduk“ankunnan,
“ Palghat-678 005,

N.Velukutty,

S/e Narayanasuamy,
Retired,, Briver '8',
S, Ne,PT3 10113,
Fmbalaparambu,

- Near Madrassa,

Kavilpad, Palghat-17.

T.Velayudhan,

8/0 Theethy, Retired,,
"Guard!C!, S.Na, 16223,

Devi 8adan, Pottakulem,
Kavilpad P.0., Palghat.

V.Visuanathan,
S/o Kubhna,, Retired.,

- Loco Shunter,

S.MNo, P 5184,
Vellankad, Kesvilped,
Palghat-17.

V.Vasu, $/o0 Velayudhan,
Retired., Driver 'A',
S.Ne, P 3164, Chardrasoudhem,

Tannissery, Palghat.
A% Y | _

vee AbngcpNTs,
e 00 @ C.ntdo/-



361,

362.

363,

364,

365,

366.

i 0047 o'o-

V,Medhavan,

570 Velayudhan,
Retired., Driver 'B',
S.Ne. P 2888, Rahendre
Sadanem, Melepuram, .
"lavakkot, Pin 679 002,
Palghat.

T.V.Velesyudhan,

S/o P.Veeren, Recired,,
Guard 'B', s, No, 6885,
Thurakad House, P.O.
Perung-ttukurL331(
palghat. )

V.Sivarazan Nair,

&/o K.Kessvan Nair,
Retired,, Guard 'At,
S.No.5852, 72/R, v
Instrumentatlﬂn Tewn shig
P.O0. Kanjknde he:t,
Palghat,

S,Veeraraghavan,

S/s P.Singaram, Rexired.,
Guerd 'R', SuNs,14522,

H Ne. H- 2 Housing uw1t,
Karamadal Road,
Mettupaiayem,

Pin-641 301, Tamil Macu.,

M,Narayanan Nair,
5/. Thavitta Tyer,
Retired.,, Piesel ASat.

- '8yNo,P 9444,

Nquakkara Hnuse,

- Puduppaniyaram P,.J.,

Palghet<678 733.

KeKsSuvmamania Iyer,

'S/e K.S.Kuihne Iyer,

Retired,, Guard iC!,
S.Nh, 1843, Ne.3/126,
L+N.Puram Vlllage '

Mpalgh ats
e 2

“j@§§§@¢ishnan,

S i\SwUkkanda UYarier,
ifédﬁ\ Mail Guerd,
. 14067, Herives,

o, &Kl 1lekulangar€:
Q§\glakkad-57c ao0g9,

SR /8
YR 4 E
T.AKu a%an.

"S/- T &N Applkutten
‘“M«Retrﬁed Driver 'ﬁ'
5. Ns. P 9436,

Theothuangal Ho«se, N°l¢puram,
‘P.0. Olavakkoi, .

P -
\/ alghat.Z

... ARPLICANTS.

e ogont‘. /—
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R.Paramasiva Menon,

S/s M.N.Raman Menon

Retirec., Driver 'k{ Spl., .
S.Nu, P 4684,

Shivesilam Medathil Housc,
Venpakkara P.0., "

Neerani, Palghet-4,

369,

j + P,Thankaraj,

sop. 9/c S.Pennen, Retired,,
* Driver'R' Spl.,

S.Ne, P 2760, 26 N,
Behind Ram Theatre,
?.0.Suramangalam,

Salem = 636 005,

_ |Y A,Ramakrishnan,

S/o kmpu, Retjired.,

371, Guerd'AT Spl.,
S.No.6806,

Ramanchenatih House,

19/360, West Yakkera,

Palghat - 678 001.

: 576058#8313118?408{; Na.i.*.n, 31..2\16.-350 to 372 are-

o -V,Madhevar Nair, -4 . -
372, Retired, Driver 'A! Spl. appiicants in D.h.55/93,
SoNo, P 6443,
Cherukara Krishre Nivas,
P.J.Kannadi, Pelghat,
Pin - €78 721,

| ' S,Seurirajen,
373, 5/0 T.K.Sundarare?alu,
i Reti-ed,, Driver 'A!
j Specisl, S,No. P 2327,
: 233/ Vinayakarkoil 3treet,
Nadarmedu, Ermnde-638 002,

K.Pandurangan,
374, 3/0 MeKasthuri Naiduy,

- Retired,, Driver 'A! Spl,
| S,No.P 2902, 17/4,
Ammamandapam Roed,
Srirangam-~620 006,

l _ _ VeG.Vesrasamy, :

| - 375, S/e Govindesamy Pillai V.,
| Retired, Driver 'A?,

| S.Ne. 7 1841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan,

376, | S/o Vaiaderi, Retirea.,

Driver 'A', S, Ne.P 7775,

D.Nr.24, Jesvanda Street,

.| Poondurai Resd, Ernde-2, ves RPPLICANTS
\‘L/ . naocentdb/-




377,

P Palani samy,

s/o R. AngamuthJ, o
Retre,, Driver 'A?!,
S.Ne, PTJ 10027, ,"
Vellalsr Street
Municipel Colony Read,

: Erode—d.

. NiProkiasamy,

379,

380,

3e1,

382.

S/o 3. Arqlanancam,
Retired., Guard At
S.No, 6253, 12, -
‘Kemarajar étreet

Nadar -Medu,

Vinayakar Koil, Erudu-Z.v

| M.Pengasamy,

S§/o0 C.Muniea, Retlired.,
Driver 'At, 5p1,

 S.Ne. PTJ 12449, 21,

Golden Street; "
Thangavil alias Muni 3amy Fosd,
Dharmanuri~-636 702,

K.Munusamy Naadu,

5/1 cC. Krlshnasamy Naidu,
Retired,, Driver 'C!
AFG. 'BY, S.Ne, P 6103,

D 5, Kaliyanna Gounder . Thttuam,

“erundurai Raad Ercdea,

P.,Daniel Jnyara

S/a Paul Pillay, Retired.,~
Drivar !B', S.Nn.,F 6441,
No,400 B Rallua/ Collny.
Ecode,

R.Manickam,
S/c M, Argamuthu Naicker,

-Retirsed,, Driver 'A' Spl,

4 ADWWS%QO\ P 7454, B,Ne.3/69,
YA 2
p ke

e "\\}s |

7

@

S.No. P 2901, 22/26,
Chinna Mariamman Kozl Street
Kerungal Falayam, Er-de 2.

R, Ponglannan,
s/a Ramasamy Geunder,
ewqred., Shuntew,

"‘o

NNagar, Cave;y R0.FlG.,

m‘°1‘0d$*‘- J 007.

e

Krléhnasamy,
S/0 K Nuthusémy, Re 1,ed.,

c;DriVer AC'. S.Ne,P 321571,

Kaﬂalam Nivas, 4/3¢0C,
‘Bharathl Nagar,

l*\éﬁF;gah LT ﬁmmapalayem, Salem..

"w;.Nc 373 to 383 ‘are

applicants in 0.A.60/93.

o APPLiCﬁNTs
...Contd /‘ :

L




385,

3E6.

387,

398,

389,

390.

381,

392,

383,

«o 90 <o

iG.Kanni?n, :

| S/a Cacinderajelu Naicu,
' Retired,, Criver 'pt

' Spl., S.Ne. F 3042,

Erode-2.

‘ NG.azo K, R?iluay C'Jl'“ny,

- R,Rengasamy,

S/3 Remasamy, Retired,

- Griver ‘C',

S.Ne, PT2 10238,
Kelingarayar P-layem,
Fudur Bhezveni Post,
viea Erode-638 301,

K.Gevindan,

S/o Kandha Gouncer, Recirad,,
Driver 'B', S.No. © 9480,
Ne,102 C Type Ralivey Culor,
Erode-L.

G,Narayanzsamy,

S/a Goipdarajaly faidu,
Retived., Shunting Drivesr,
S.Nu,PTJ 10502, 3A%,

Nader Medu, Prondural flozd,
Erade-2,

K. Varedharejan,

S/e Keruppan, Retirec.,
suard 'A' £.Nm,2127,
Thirumurugan Street,
9astri Negar, Erede.

V.Arjunan, =

S/ Venkatachalaem, Retired.,

Guard 'R' S,.Ne,12438,

38, Nemesivayem StreeZ,
Kellempelayam, Erode-2.

[ Munisuemy, S/o Muthu,
Retired,, Driver Special,
s.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N,Muthusamy,

S/p Bellappe Gounder,
Retired, Driver 'BY,
S,No,8085, 1/113
Cdappalli, Ceuvery R.S.

Erode.

P.Visuanathan,

S/e S.,Palenivelu, Retired.,
Guard 'A!', Spl.

S.No.7620, 324 B!,

01d. Reiluey Uslony,
Railuay Coleny Fast,

Ercde-2,
\\/ e

A

... APPLICANTS,
e e .Cont_;‘./—

N



L ] '.4‘ 51 .l.
: - R, Uenkatasuamy
394, /0 R.Remakrishna Neidy
REt*red., Driver 'A!
Spl. S.No, P 28%2

126, D Reiluay Celony,
Erode 2,

M Chinnappan,

S/h Muthusamy Gouﬂdev
Retired., Shunter,
S.Ns', P 6965,
Udappalii iMerd 37,
Cauvery R¢5., Exncn.7,

395,

K. Chennimalai,
396 S/l Kuppannan, Retired..
*  Shunter !'Bf, §.Ne. P, 3494,
Nethaji otteet ’
Kiilem*alayam, Ernd\~/

KeS.Abdul Sathar,

S/n A.Khader Sharle‘r, |
~Retired, DtlUGI tht, : '

S.No. b 2207

Ambedkar Streat

Sastri Nagar, Efnde-2.

397.

. - M/Chinne Govindan,
o  9/e:Muthusamy, Reiired,
398. Guard tpt Sp.a..
S.No.6732, 8 4o,
Hecusing Unit, Sampath Naoa..
Erode-11.

, H.Kannen, S/c R. A.Hammantha Gounder,
308" Retired., Driver ‘'A!',

. S.No, B 1q18 26 B,
Khzder Mahideen Sah;b Street,
Erode~2.

- N,Ramesary, S8/u Nellsa Gounder,
400 Retired, §hunter
* S.No, ? 4730 No, 1/56
Puduppalayaw, Kattur,
- Rlampalayam Post, .

+K.Subramaniam, '
,A i R ‘Kannigh Naldut
\hgd., Driver ‘A’ Spi,

S NF2 B 5509 Na, €8,
5?m@lay§ ara gtreat,

farur Road Sukkan Thottam, _
Erode, , ‘ » oo APPLICANTS,
V o ' Cotc.ptdd/"
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_ P.Paleniappan,

403, S/o Pongis Gounder,

. Retired., Shunter,

- $,No.4019, B85, ch1ndampalayam,
ﬁlampalayam P D., Ercde.

KoNellathambi, ' $1,No,3B4 to 404 are
S/e V.Kumaresamy, Retirsd., applicants in 0.A.61/93
4045  Gugrd, S.No.15721,

1/2 Egst Street AlamnaJA)an,
Ercde-?.

P.S.Krishnan,

. 5/6 Subramanie Iyer,
405, Retired,, Guard
'S, No,11723, /500
Chathapuram P.C., \
Kalpathy, Palgha* -678 ¢04,

: R.Raghavan, S/e Cohppoa,
406, Retired,, Driver 'C°

: S.No.4105, Alangode Howusa
Dlavakkot Palghat-673 Ddz

? dnsy "')’ Melln,

), He V D. MeLlo,
Retired,, Oriver 'B7,
$*Nc.-PI? 10361,
Carevin - Reblﬂsnn Raad,
Palghat-678 014,

407,

V.krumughan,

S/e Ryyapovan, Retired,,
Driver '8', 5,Na.2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 C09,

408,

R.Palaniappan,

409, S/o Rangaswamy, Retired Guard

- 'C' S,Ne,1791,
Shaini Nivas House Ne.36/664/1 o
ﬁlangode, Olavekkot, o
Palghat-678 002, , | - k

] P, Krlshnankutty, :

410. S/o Cheriathu, Retired.,

Guard 'C!, S.Nc.6093,

Paoinjakkard _Houss,

P.0. Rkalur, ‘vie,lLakkidi
‘ - 079 3C2.

) K«V.Ramanathan,
411, S/s K.V, UlSUanatha Iyer,

Retired.,, Guard 'A'p

S,Ne,135C2, 2/137,

Neuw Kalpathv P.0., : .
V/Kalpathv, Palghat—ﬁ?& oe3. .o APPLICANT s

oaoCOUtd-/;
e .




'412,'

413

414,

415,

416.

4117,

AAAAAAAAA

7M Krlshnan, - e
8/o. Mayandg Retlred.,

DriverlA pl.,
S,No, I 1871,

18a4 Nivas! Thekkeperambu '

Puduppaniyanam P.O., -
Palghat-678 733,

T.P. Balakrishnan Nalr,
S/e C.Sekharen Nair,
Retired,, Guard tpt’

S,No,.10525, M0u+bet House,

Menkur1581 PeDo, Vias

" Markerai, palghat~5"8613.

S/u Nenickan, Ratired,,
Driver '8!,

Sele, P 4461

Kallingal House,

Paruthipulld P.O.

ADM’N/S
R

Palghat-678 573.

P.Reghavarkutty,

$/o V. Pedmanabhen hsir,.
Retired., Oriver &' up]
S.No, P 6977,

Sarayi "Pudussery P. 0.,
Palghat-ﬁ?ﬂ 07,

VeKePomexrishrzn,

3/0 K.Sankaran Nair
Retired.,, JBriver ‘A‘ _
g, Ne P 7791, Arupuzhe-

Cheruva€hur House, Parli P,

Palghat~678 612,

KePo Krlshnan,

S/o Sankaren Neir, Retired,,

Guard "B!', -S,No.6766,
Venkatesuara 113 am,

P.0.Pampadi, Via, Tiruv1larala,
Trlchur District-690 597..

K.Vasu, §/0 Kunjunny,

Ratired,, Gogs-bhunter ‘B' ;
S.Ne, P 5301, Venkalathodi;.
_Melepuram, Olevakkot P.0.,

‘;‘Ku ‘ha{’ 678 002

djgkunnath House,

Qe ralgha_-57a 008,

p 0. Ne S SoEnUga |

ve APPLICANTS.

o -Cont'do /"




420,

421,

422,

423,

424,

425,

426.

4217,

42e,

40 54 e

K.Balakrishnan Nair,
5/v T.Govindan Nair, Driver
'Bt, 5.No.P 7469,

- Thekkumcherod P.O,,

Vadakkum Mangalem,
vie., Nttappelem, Palghat Dist,

P .K.Ramechendran, $/o Kannar,
Retired,, Guerd 'A'

S.No. 7192, Alangod Housa,
Olavakkot, Palghat=67f NG7 .

K.Balan, S/o0 Kennen,
Retired,, Guard 'A°
S.N»,6121, Sri Narayanji
Nilayam, Alangod, '
Olavakkot.pooo’ Palgha+ -
678 002,

C.Krishnan, S/o Chupra,
Retired Asst, Guard,
S.No.6333, Kalathilfouse
Rlangodé, Olavakkot P.0.,
Palghat-678 002, :

R.Krishnan,rS.No.GTGF,
ksst, Guard,, Ramelan,
Krishne Nivas, Alangod,
Olavakkot P.0., Palghat,

C.J.Coelho, S/o F,Coelho,
Retirsd,, Guard 'Af Spi,-

S, Né.14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist,

K«Dhanashu,

S/0 K.M.K.Gangaiya, Retired
Oriver 'A' S.No,P 6804,
147/A Anthonipuram P.O.
Suramangalam-635 005

Salem.

K.Mayan, S/o Kandu, S1,No,405 to 427 are

‘Retired-, Guard(B), ~applicants in 0.k.62/93,

S«No.1218, Kozhangottil House,
Rthirkad, P.0.Gandhiseva Saden,
Perur, Palghat.,

R.Laxmanan, S/c E.C.Rengesairy
Naidu, Retired., Shunter
Piesel, $,No,9514,

No.S, "‘Keeraikara Street,

Ercde-1, i« RPPLICANTS
v

. tCO,ntda /"




b

-

I Bt R

429,

430,

431,

432,

' Gournder, Retired,

MW“W‘*WMM v e v e

D

oe 55 ..

N, Sengodan,
‘5/0 Nenjeppa Gounder,

Retired. Shunter,
Loco, S.No, F 5250,
East Thotflpalayam,

Door No,431, Kadachanur Ulllago
Palllpalayam~c.-
v, Perumal I,

s/o Uenkatauamy Naidu,
Retired, Goods Priver,
SiNc. V 12, 3,No.91 C,
Leighbe7aer Suramang8¢an
Main Road, éalem-:.

V. Kumarasamy, S/o Velapre
Gounder, Retired, Shuntar®s3!
S,No. P 4433, No,119, :
Alampalayam Post FrodeuG.'

S.Velappan, S/o Sengcda
Shun+ew

Locc, S. nn.,P4292 /%<4,

- Puliamarathu Houee,'

433,

434,

S.No.P 5041,
"Pudupalayam, Pariakadu, .

Gevirdanpalayem,
hlawpalayam P.C., Lrode-3,

P.Kolandai Ggunder,
§/o Palsni Gounder,
Fireman 8, 5.No,P 5362,
mjaﬁo;nﬁgnﬁb&uﬁtieqt;,
Nadarnadu, trode-2,

Retired.,

¥.5engoda Gounder,

5/0 Merimuthu Sounder,
Retired,, Firemen A,
Rlempa’ayam,

. Pallipelayam, Erode-6..

435,

S.,Veradharaje Mudaliaer,
3/0 Sundar Mudaliar,
Retired,, Assistent/Biesel,
S.No. PTJ 10158, 104/0

- Railuwgy Colony, "Erode- 2..

MVifpy,

"K“bengod Gounder,

S/G»Kanyppmnea Gounder,
Retlred § )river 'Ct,
SVNO. P 4]78 No.u1c C. T,D

i ‘va\arluay Colnny, Erode-2.

\ cﬁ\
N '\
437.,,

\Retared.,
’SFND.

S :
R‘%unmsuam S/0 Ramasamy Maidu,
sst. Guard,

1656, 35, Rajojl s Stv cet,

Erode-Z

e, e

oo APPLICANTS
....Cnntd./'

[ )

S my C ngand el 0 .L e
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P.N.Balakrishnan Nair,

S/o Remen Pilla., Retired.,
Guerd, %,No.6966,

Mengaleth rouse,

| Nedunhgottor, Shoranur,

J Pin-879 121, .

l

4380'.

K.Narayanan,
439"5'3/0AKoUnnaman, Retired,, » : :
| Driver'R', §,No. 1925, ' |
' Karamenna House, L
Vadanemkurussi, P.0.,
Vedanam Rurussi, via..
- Shoranur-1,

M.Chinnan, S/o Raman,
440, | Retired., hsst, Guard,

S.No. 7040, Manichithodi House,
~ Nedungotur, Sherapur-1,

T.Velukutty, S/o0 T.Nerayanan,

441, | Retired,, Driver's!,

- §,Ne,P B778, Thuvvakkettil
House, Nédungnttnor,
Shoranur-1, Palghet Cistric:,

. i .K.V?Gopinathan, §/o Kumaran, - 8$1,N0,428 t0 442 are

- 442, | Retired., hsst, Guarc, ) applicants in 0.k.63/93;

. S.No.15447, Kallozhi Vattathédi | .

House, Peruthipra, Shorarnr - -
B 679 121,

, R.Balaramen, ' .
443,  8/o K.Rejamenpar Neidu,

| Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.0.,
Erode, : .

g Ve hchuthan, :

444, S/o Venketaraman, Retired.,
Driver 'At, S, No.8221,
Reilway Cnlony, Erode.

C.T.Hewett, 5/o0 A.M,Heustt,
445, Retired,, Driver 'A' Speciel,
* S.No, P 2942, 278-H-Type,
' Railway Colony, Ernde-
. 638 00z, - ' . , ‘

: ’ M.Chellappan,
446, S/o Muthusamv Gounder,
Retired, Driver's’'
S,No.P 5774, 3,
Thiruchengaodu Road,
~ Pallipalayam, Erode, eso RPPLICANTS,
| % ¢+.Contd,/~

¢




C ~L-;,‘,D ) Rozaria LR
. 5/0 P. D ROZaI‘iO, S
o - 'Retired,, Orivar ‘A"
- Special, S.No.P 3029,
30 A, Sastri Nager,

Erode,

. ., K.Marimuthu,
448 S/o Keruppanna Gounder,
'*  Ratired, Driver '27,
S,No. P 5333, No,36,
Kgsipalsyam,
Annadurei Streat, Erocde,

i
i
H
]
|
4

t

1
o
4
N
f
i
!

K,Palaniappan, '
448, 5/0 Keruppannan, Retired.,
* Assistant Guerd, S.No(7E55;
9 Sadayan Palayan Road,
Sasthri Nagar, trode,

.. V.,Ramasamy, : : , |
450 S/o Velappa Géurder, '
* Retired., Loco Shunter, - : : '

- §4N0.4919, Pallipalayanm, ' ' o 1
Alampalayam P.0., Enode, ' B ¥

‘P.Kandacamy, ‘ | i ‘ | ' 'ﬂj
454 5/0 Paramasiva Gounder, ' A
°  Retirsu., Shuntsr,
S,No,P 8405, Nc,422,
*18mP81‘Yam, PalllpalaVam."
. Erode,

. C.Palaniappan,

452 S/o Chinnathembi, Retired.,
Shunter, S.No,4379,
East Thollipalsyam,.
S$.P.8.Mill Colony,
~Er0de.

. M. Dakshlnamoorthy,

453, S/0 ‘Manickam, Retired.,
T Driver '8!, S.Wo, P 9511,
.Kumaramanqalam P.0,
Thuthiputtu Pln.—635 811.

Ambur A hDist).

. N, Balakrlshnan, A
454, _3/0 M.Narasimhan, Retlreﬂ., - -
~ Guard ‘RA', S,No,12E819, - . SR
54/1 TNHB Flat, S : - R
: v ﬂKamarag Nagar, South Pverue
<& pplaruwanmlyur, Madras--600 F4‘v

///0‘0 r
ﬁ& ( ¢ ChelLapDan,
i/ 4(~_ ,»/ Sp @Qé%lan. Ret*red.,

vbbgh,p801d&~G@ard S.No,14573,

( NEL:R Léﬁﬂh Street,

AN %Sastr&~Nagar, Ralluar Colony B.0. o

N\ Oy~ ERode. // ' o .e. RPPLICANTS
RN . Ox\[-:/v \;'_‘ﬁ;: P ' . e oCDntd.L/- -
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456,

457.

458, |

459,

4671,

462,

4630

oo 9B 4

P.8.8anjeeva Rao, :

8/o0 P.N.Sarvothme Rae,
Retireds, Guard 'R' Speciel,
$,Nn, 12522, B,30,

Housing Unit, Periyar Nagar,
Erode=-638 001,

A.S,kbdul Jabbar, .

Since deceased by Legal Repr2sentetive,

Smt.Heerajan, 67,
Kovalam Street, Teachers Crluny.
ERODE - 11,

Re.Narasimhapr,

S/o N.,Rengasamy Neidu,
Retired,, Driver k' Spuecia’,
$.No, P-6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu, _
/o0 P.,kRengasamy, Retired,,
Guard 'A&', S,No,129%6&,

- 498, Rgrahara Strset.

Erode-638 GO1,

K., Palanisppan,

S$/c Kendappa Gounder,
Retired,, Driver 'S',

$,No, PTJ 10070, Dr.No.10/MS,
KRPD Road, Kerunkaran Medy, -
Pallipaleyem, Ercde-628 GTo,

k,James, $/o J.HArokissuziy Pillzi,
Retired,, Driver '&' Spl.,

S.Nc., P 2819, B/13, Jeeva Morerw,
Rangam Palayam Post,

Erode-638 009,

R,Karuppannan,

S/o kppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappslli, Pallipealayam,
Erode-6, o

N.Sengodan, §/o Nalla Gounder,
Retired., Shunter, S.No. P 5285,
East Tholliya Palayam;
Kaedachanallur Post,

"Erode-6.

v

S1.Nos.443 to 463 sre

" applicants in 0.h.64/93

.. APPLICANTS

‘o oiCOﬂtdg/"’




465.

466,

46T .

468,

469,

470,

e S,

Mm.Veemban,
S/o M.Nekelan,

K.KeKrishna Iyer,

S,/ K.,Krishna Iyer
Retired., Guard/A 5pl,
§,No.13745, Chembel Village
p.0., Ketteyi, Palekkad,
Pin 678 872.

Retired.,

Loco Shunter, S.Me.F 5323,
‘Mullathody House, e
Kariangode,P.0. Kotteyi,
‘Palakkad Distrist,

C,Gangadharan Nalr,

$/o K.Kunhen Nambiar,
Retired,, Mssistant Guari,
$.No,1864, Lakshmi Nivas,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 7334

G,Parasuraman,

5/0 P,Gopal Pillai,

Retired., Driver 'B', '
S,.No,P 3067, “Sarassathl NevasY,
Rayappaen Sireet, P.J.
Thabhamangalem, Falghat-

678 102,

C.Narayanan, |
5/o A,Chendu, Retirec.,
Driver ‘A', S.Ns.P 7473,

1Leela Nivas'; P.O.
- Puduppariysram,

Palghat-678 733,

K,Raghavan,

s/o M.Krishnan,

Retired., Driver 'A!

Spl. S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. .
(Kottayi, Palghat-67% 572 ).

P.K.Sivasankaran,
5/0 P.C.Krishnan, Retired.,

.-Guard, S.No.14108,

N JARD
AL

@}%
'v%QIQj
Trichy

N

i,

NN -

N T PR SRR -
N lﬁ'r'p

Puthukulangara,
Vg Narayena House, Pale,y

“Memuls676 642.

\ 7'%
+Chidambaram,

6/0 Sabapathy Pillel, ,
Retirgdl, Guard 5.Nn,14117,

'KagUr Road, Lalapet F.Cey
{fDiStn 9 Tami] NedLJ,
in-639 105, -

... RPPLICANTS

..;Contd./*

¢
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472,

473,

474,

'

475

A

4764

477,

»4780

479,

LN ‘j [ 2

T.R.Unnikrishnen Nambier,
S/o0 Raman Nembier, Retired.,
Guerd '8'm §,Ne, 9731,
ARbhilaesh, Ravipuram ,

" Kechi-16.

K.V.Sarasuathi Amme,

W/o Late K.Balakrishna Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrisknan %air,
&/o P.K.Sankaran Naiz,
Retired., 'A' Gracs cuerg,

S,.Ne..9685, Krishna Vihar F.0.,

Peruthipulli, Palghat.

A.Marimuthu,
S/e M.Prgaemuthu Naicker,
Retired, ‘At Spl.,

S.No. P 3574, 1089,

Dhanalakshmi Illan,
Kumaran Street,

 Kavungal Pelayam, Erede-3.

M.Natesan, ~

S/o Muthusamy Gounder |
Retired., Driver 'Af épl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhangandhiri Nagsw,
Pondicherry.,

GoKehbdul Sathst,

S/o G.Khader Badsha Sahib,
Retired Guerd 'A' Spl,
S.N.o 11786 17 SYEd
Jalal Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/eChinnakesavan, Retired,,
Driver ‘&' S.No. J/M 1297,
176, Maendsps Veethi,
Erode~1.

M. Ibrahim Khan,

S/o E, Mohamed Khan‘

Retirad,, Driver 'AT,

S.Ne. P 3028, L 245,

Shemshad Manzii, Peresr Negar,
Erede~1,

S1,No,464 to 474 - ere
srolicants in O.k.65/93.

.+« APPLICANTS
se0 COntdo/-



481._

482,

483,

484,

485,

486.

':f;;ﬁsm Q&L}.

'L Narudeppang

s/o Lz kshmanen, Retired
Diesel Shunter, SiNo.V. 85
93, Thiru V. étreet

Kollampeleyam, Erode-Z. ' .

G.David, $/o D.Gabriel,

Retired., Uriver 'A! grede, .

S.No, P 2249, 223,
5astHr1 kagar, Sadayan
Palayam Road, Ercde-2,

C. hubronanlan,

S/o B Chinneppen1

Retired,, Guerd 'A!',

Spl,, S.No, 12327, Plot 31,
16th Avepue, Banu Nagab,

-Rmbethur, Madras-€0C ﬂa?

C. hrokiasany,

5/0 P.Chinnapnan, Petired.,
Drivar 'A' S,Ne, P 2105,
D.No,77, New Street,
Erode-1, .

K.Faelaniappan,

S/a Kandgppa Counder,
Retired., Driver ‘A',
S.Nn, P 7882,
Alava Gouncer Kadu,
Manisnur, Salem-10.

C.Rengasamy,

5/0 R.Chinnasemy NaiZ.,
Retlred., Driver 'A! Spl.
S.Nn, P 2831, 32,
Ghoﬂsethottam, Udumelpet,
Pin-642 126, :

S, Rbdul Kereem,

S/o Shaik Jsmaludeen,
Retired,, Driver 'B' Spl,
S.No, P 2825, 30 Burrah
Sghile”’ Street Mount Road
Nadras—?.

:R N.Govindarajslu,
. "§K;MR Narayanasamy Naidu,
g“'ﬂé£@%9d§§ Oriver 'A

¢ “S.Nor Psa661, 51 North Strect,

' Spl..

1hi§ubuwan¥m, Kumbekonam,
pyn-s1234nb.
)q i
h Rajananﬁckam,
u/g Late\K R.Anthonysamy,

R Ret&redﬁéiﬂrlver 1gt,
lcus Now 393105 D,Nc.5,

uSasthri Nagar, Pillayer Koil

v

Street, Erode.

hl Noo 475 to 487 are
appllcants in 0.6, 66/93

... APPLICANTS.
. c-.CQntd. :/-.'
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439, Kannemal,

W/ 'a%e K,Singoden
Retired,, Driver ral Spl.
5.No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurei Road,
. Erode.

490, NA.leyalakshmi, :
W,’0 Late P.Pngamuthu,
Retired., Drives 'A‘,
S.No.P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

491, G.hhilandsm,

W/o Late T.Govindaa, Retirec.,
Driver 'A' Spl., S.Mo.F 4€T55,
No,74, Vandikaranthottam,

Koll ampalayam, Evcoe-2.

492, R.Jaya, W/o Late V.
Ramalin?am, Retired.,
Driver 'R' Spl.,

© S.Nu. P 3789, ED 2E%

'H! Type, Railuay Colony,
Erode.

493, Dhanalakshmi,

W/o Lete S.K.Sivagprakeser
Retired,, Driver 'A',
Spl. S.No,P 289&,

ED 352 B, Railuay Colony P.C.,
Erode.

?

494, Parvathi Sekthivel, :

: W/o Late M. Sakthivel, Retired.,
Diesel RAssistant,

S,No, J/M 648, 422 H

Railuay Colony, Erode,

495, Nallammal,

W/o Late C.Tholasieppen,
Retired,, Driver 'C!,
S.No. P 6579, 29,

, Kumaran Street,

' Kollampalayam, Erode,

496, K,Lakshmi, '

W/o Late K.Raja, Retired.,

Driver 'C!, S.Mo. Y 223,

212 F Railuay Ceclony, .. :

“/ Erode, : vee APPLICANTS.
' '...Contd./-




L 8

497, Sampoornam,
W/o Late P-Arumughem,
Retired,, Driver 'At
“Spl.,, S se, 3/M 818,
-ED 194 O, Ralery Colon/,
Erods,

498, 3, Geega Bai
v W/o Late M, 6anesan,
Briver 'A' Spl.,
. S.No, P 2894, 0. Ne,.1G,
-Lenin Street Chur b Ned
'Reiluay Colony P.O.,
Erode,

499, Pappa,

t'/e Late K.Kvishnan
Re&ired., Criver '”,,
S,No, P 7945,
_Mooppanar Street.l
01d ﬁuramangelem,
Salem-635 005,

500, PJM.Acokiaazmy, -
5/0 R.Muthu, Retired.,
Driver ‘A §
S,No, P 1718 No 752,
5th Mein, Bth Fross,;
M.C.Layout, Vijayasneopsr,
Bangelnre-aﬂ.

501, N,Marappa Dasary,
, 5/0 Narsyene Dasary
1_Pet1red., Driver 'B‘
. S:No,P 8083, VU3/48,
. Peria Vadagampatti
- Vie., Danishpet R, §, :
Omaiur T.K., Salem District.

502, Pushpavalll,

».‘,{ «:;,?33'.; e ST TR TTE g e ey e Ene

| s 63.0

21, N0, 468 to 499 are
applicants in 0.A.67/93,

W/o Late V.R.Velusemy, Retired.,

"Diesel ﬁssistant
S.No, J/M 1242, 0. No 64,
Vavooce Street
Kollampalayem, Erode~2.

503, -M, Kqﬂnlan

A a \s/' KAs .Medhalalmuxhu,
7753 rRétired,s Wriver 'BY,
V/ 8. NGV 507 \% No.15 /3

Mooy Exgserv1ca~ olonv.

i 0

: k‘%‘§dgérpur?m,;ﬁ*ruppur.
N N

504& K. P\Ilntcmy,s
e \5/0 K VaPgliZ, Retired,
W GUBrd- "R475pl., S.Na. 1=212,
"w1/90~SEED - Colony,
~ New Fairlands,
v Salem-636 016.

e ARFLICANTS
PPY .Contd /"
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505.

506,

‘507.

C e W - g

-é, 64 28

i R.Krishneswamy Naidu,

S/e N,Arumanatha Neidu,
Re+ired.,, 9pl, Grads Guerd,
S.No.14310, Kandampathy Post,
Salem~636 005,

P.K. Sulechans,
U/o K«M.Paremesusran,

- Retired., Driver 'C?',
 5.No.P 4800, ED 397 B,
. Railuay Colony P.0.,

508, !
S8/o K,Simpscn, Retirved,,

512,

513.

NV

Ercde-2,

P«k.Raman,
. S/e A. Paththorana Iysr,
Retired,, Guard '8!,
S.Ne.15243, Dhsnalakshm 1lem,
Upstairs, Near Tempip
Subramania Nagar, Salem-S,

K«5.George,
Passenger Guard,

S.No.134173, P¢ot Nu,.az.
douse Ne,157 A,

Thiruvekavs rdanur.

Sglem--636 0CS5.

RsVenkatesuaram,

S/o N,Ramamirthem, Retired,

Guard 'A', S,No, 15853,
5/437, Maedhker Negsso,
Jagir Rmmapalayam P.0.,
Salem-SQ

C.Fongia Gownder,

&/o0 Chinneppa Gownder,
Retired., Lecc Shunter,
S.Ns, P 4374, Perie Nottur,
Jagir ‘Ammapslayam P.0O.,
Sglem-2,

K«S.Somasundaram,

5/0 K.K.Subha Rathinem Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75,

Uinayakar Koil Srd Street,
Moolapalayem, Erode-2.

Julis, ‘\W/o Late S, Baggyesamy,
Retired, Driver ‘A’ Spl.,
S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore.

Ka Kandasamg S/o Karupparinar,
Retired,, Pssistent Guard,
S.No.161€3, Ocsikinsthuputhur,

Remgdevam P.0., Ramadevan \iiilage,
via,Kandanpalsysm, Nemakkal Taluk,

Selem District.

eveeq RPPLICANTS
....Contd./-



514,

s1e,

517,

518.

519,

520.

521,

L3 ) 65 00.

S,Kosalai Chandra,

/o T.5.5uaminathen (lste),
Retired., Guard YA' Spl,,
S.No. 7619 ED 353 A,
Railuay Eolony P. 0.,
Erode—Z.

H

-P.Ahlamelu,

U/o Late M, Falaniabpan,~
Retired., Driver 'A!
Spl. S No,P 2893, B 18,.

:Jeeve Neger, Renoampe a\er

Erode-9,

C.V.Narayanan,

5/0 C.V.Krishnan, Retlred.,
Guerd 'A' S,No.3283,

Mythri, Soutn Bazar,
Payyannur,

Smt. R.K.Parvsthi,

W/c Late K.S. Ran?asamy,
Retired., Guerd 'A‘ &pl,
S.No, ER 1124, Elayo dtrest,
Subramanla Nagar, Saiem.

V. Regupathy,

S/c S.Vejiravel, Rptlred.,
Driver 2 Spl., .14,
Kannan Nagsr, V.0.C.Nagar
Post, ThenJavur-613 007,

R.Mahaboobkhan,
S/O R Rahlmankhal‘\, ReClre dey
Driver 'A' Spl.,

$,.No,P 3053, No.82,

Renganagar, Suramangalam,
Salem-5,

M.Chinnu, S/o M. Nechery,
Retired., Oriver 'A',
S.No, P 2815, D.No.2E, -

.6th Dherma Nagar,
,Suramengalam, Sslem-5,

A.Abdul Wghab, .
S/o S.M. Abdul Rzeez,
Retired., Driver 'A! Spl.,

&, D‘S.No P 3691, No.101,

Kennady Nagar,
nghuaxe Nagar Road

Suramaﬂgalé!, Salem,

47 371 Pin-636 GUS.

)T

2.>\K Yusuﬁ/A]i

"8/ Kpader Mohideen, Retired.

‘”v#Brluef A, S.No,.P 2115,

~_ 32-Nehru Street, 01d
~ Suramengalam, Selem~676 975,

- HhL.No,500 to 517 are
ucﬁth—n+s in 0.A.68/93

‘....APPLICARTS
'.-fontd /



524,

525.

526, |

527,

528.

529,

530,

531,

o 66 se .

M.Remasamy,

S/o0 Munusamy Retired
Shunter(Locos SiNe PTH 10196,
D.No.122, Peryar Street. 01d
Suramangalam, Salem-o.

K.Palani, S/o Kolendai
Retlredq, Leco Shunter,
S.No,P 5256, 5/89" ;. -
'Anna Nagar, Jagir Am.analeyam
-P.0., Salem-636 307

K. Gov1ndasany,

s/o Kendasamy Naicker,
Retired,, Loco &turter,
tgt, S, No.P 9477,

D No.21 Dhaermanagar
Srd Street, Sa¢em»b.;

K.Ramakrishnan, 5/0 «.Kupran,
Retired., Driver 'A' Spi.,-
S.No,P 2764, 4/8s,

Lekshumi Illam, Jagif
fmmapalayam P.0., Salem=Z,

M, ﬁnnamalaL, S/o B Miithu,
Retired,, Druver R

S.No, P 5192, B,No, A’a

Pariya® Street 01d”

.Suremangalam, Salem-5.

Periannan S., .

- S/o Srceraryar, Retirer

First Fireman, 9.No. p 74
15, Marilemman Strcét,
SOlam Pallam, Salem-S.

P,Subramani,
S/o Pelanl Gounder, Ret*red.,
Locp;ﬁhunter tgt

- 5;N6% P 7455, Fillar Street,
"Solampsllam, Salem~5.

M.Arumugem, S/e Marappa Gounder,
Retired, éhunter ‘g,
S5.No. P B078, -A/65 Kesl Street,

. Rriyagoundar Patti,

Suremengalam P.0., Salen-5.

- M, Chellakannu,

5 /o Muhusamy, Retired.,

‘Loco Shunter !B!,

S.No.P 7946, B 39, back of
the Ram Tbaat&e, : :

‘Suramangelanm,

Salem=5,

~

406

APPL ICARTS

.s+Contd, /-



532,
533,
534,

535,

536,

537.

538,

‘P.Jaganathan,

‘Retired,

e 67 4o

S/o R.D.Ponniya, Retired
Driver 'A', S,Nn,5551,
0.No,50, Nuniappan Street,
Kluhipaleyam Pa 0.,

Salem-5 -

A.Perumal,

S/o B.Hanuman Retired.,
Loco Shunter ‘B',
S,Ne, P 8079, 131 A
Raiivay Colony S1a
Salem-5,

e

R,Ammasi,

*8/0 K.Raman, Retirvzd,,

Driver 'A' Spl,

S.NO. PT3J 10057, D0N0081,
A Masque Street,

01d Suramangelam, Saler:
Pin-636 COS,

V.Kandasuamy,

S/c Vellsiya Gounder,
Retived,, hsstt., Gueri,
S.MNo.7246, Thirumagal Straex,
D.No,133, Bedipaickan PattZ,
Salem—S.

Yesode,

W/ e LPLE T.8 Sr'hlhg°pr,
Oriver 'A' Spl,
S.Na, P 1846,
c1d Suramangdiam, Saicm-3.

Janaki Thailammel,

W/o Late A Arjunan, Retired.,

Driver 'B', S,Na,P 3080,

4/248 R, Bharethi Nagar,
Jagir Ammnpalayam P.0.,
Salem-2,

P.V.Pachamuthu,

S/o P.Velusamy, Rctired.,
Guard 'A!' Spl., S.Ne,1223,
386, Sakthy Vinayagar Knil
Street, Peonthurei Road,

Eride-2,

WeHeGilhnoly,

oy ;S/o RVﬁ.Gilhooly, Retired,

T pret Nn.8/2,

DriVé} TR Splo,
S.Nos; F‘ZQDS, 36, :
Péraivattam ﬁlagephram,

'.:;:,;;;._._Salem-’l 6. o

R Venkatesén,
“‘05/0 B4 Rengasary Retlred.,
Driver TA' Spl,, &, o, P 30582,

9r1thiv1pekkam, Rmbsthoor,

fMedras-53..
V.

10 Nehru Street.

IInd Cross Street,

3. Nn.b48 to 537 are
applicants in O.ke
No,69/93.

ves @PPLICANTS
8occontdo/-
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! . .e 65;.;

) R«Thirumslel, :

541, | Renresented by Lokanayaki
* " as Guerdian,

S/o R.Rengasamy Naidu

Retired., Driver !'A! épl.

S.Ne, P 2864, 2 A North

Vellalai Street,

Pandamangalam, Woriver,

Tiruchy-620 003,

1 m,Anthony, o
542 S/s L.Nathalaimuthu*
* ! Retired., Driver 'AT,
! Spl, S.No,3030, Nu 5I8,
! Netaji Road, Marapalam,
Erode-2, ‘

o Saverinayaqanm &, &1 ,M0,533 to 543 are applicants
543, | 9/o Arokiam, Recired., in 0.A.N0,70/93,
* 1 Assistant Guard, ' ‘
S.Nn, 7122, Uest
Marlanathapuram,
Dindigel-6.

V.,Achuthan Nair,
5/w-P,Narayenan Nair,
544,  Retired Gusrd 'R Speciel,

- §,Mo,7628, 5/1584 ‘'Anugrah!,
Rsokapuram, Calawgt-6735 CC1,

. T.Kunhirzman,
" S/e Narayenan Nambiar,
545.  Retired.. Guard 'B',
S,Ne; 6302, "Kuttiyil House,
’ p.DoNElﬂdi"G?S 522.

. M.Viswanathen,

S/o K.Belakrishnan Nair,

. Retired., Guard 'A! Spl,
S,No,15164, H.No.1/4599,

;, "Aswath{" East Nadakavu,

| Calicut-6,

546,

T.P.Padmanabhean Nair,

S/o T.V.Appu Nair, Retired ,
Guard A", S,No0.1937,

Usha Mandir, P.0.Mankavu,
Calicut-=673 007, ’

v
i

5470 ;

' K.Krishnankutty Nair,
548, | S/0 Unnichathan Nair,
Retired,, Guard '8!, '
S,Ne.1502, Vadakkeyll Houss,
P.0. M,I,E.Kunnamangalam, :
Calicut. ess APPLICARTS
V . ...Contd./—
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_ - V.Raghevan Neir,
549 S/t Gzvinden Nair,
. Retired,, Brekesmen,
3,.Nc, 3024, Ragheve Nives,
Chiramangalam, P.0.Neduva,
Parappenangadi, Nalabar.

U.K.Bheskaren,
| /0 U.K. Velu, Reuﬂred
55N, Guard 'R' Spl,, S. No;7oi’,
Urpekendy douse F.C.Tanur
-616 302.

KeCosGrvinde,, Nair,

551, S/e .C.Raman Nair, Retirud,,
Driver 'B!', S, No.7185,
Edavath House '

P. O.THalekulathur.
Calicut - 672 317.

K.Chendukutty, .
'552 8/0 K.Chexku, Retired,,
. Rsst,Guard, §, Ne.16%0,
Koyim~xaﬂd) Housc,
Pe0Elathur, Celicu’l-
572 A0S,

. T.Subreranian,
553 S/o P.Mumden, Retire3,,
* Guard 'AR' §,Ne, GP ‘688,
Menicwam hou cE,
Nesr Wgter Tenk,
P.O,Puthiiyere, Talis;tn
673 (04,

-

KeKeParameswaran Nalr,
554, S/o P. K. Esuaran Ng’r,
Retirea,, Brekesmen,
'S.Nn,1466, Kulangete,
P.0.Lakkidi, Pelghaz.

R, Achuthen, - S1.,No.544 to 555 are

. _ | 'S/F N.Koudan Neir, applicents in 0.h.71/93.
555  Retired,, Guerd 'i!, /5
- S,Nc, V 144, Srezvelsan,

QMenkera P. D., Pe_ghet -

Jree e Ny 6T 613,

P & \“3\&

e G, Jeshmm%l

!§QE§K'V”W/q Late!C.Solemen, Q“c;*ei.,
Ly ”>N= F&reman,ps No,P r81°

K\‘ DQK D N..)S?,}/a K.a.P.ad

\3\:%\ ”Sunampcthi Nell rce:)

~. .,_Erede-638 009 - gppl{dlc;/xr\rrs.
/ : ssslON o/




558,

L 70.. .

K htheppan,

; S/o Kelleppa Gounder,

557¢. . Retired, Shunter 'B?,
S.No.P 9453, D,No,110
Arupnu Neles neer,’

pelpass Rosad,
: Poondurai Road
" Ecode~2, -

LM, Zu18khabig
U/l Late S.K, Syf-‘d Aﬁnqmeﬂ
Retired,, Oriver '8‘
 S,MNo.PTJ 10125, 1,288,
~Periyer Nager, Hou .‘nn Jreit,
Erode 636 0U1,

-8 Rrunacnalam, ;
5591 . 5/0 A Sutie Pillai
71?Ret1red Guard: ‘k‘
S$pl. 5.N0.B995, D, NU..7 |
New Street Lan° . '
Trichirepelly, Fov.’b 0 Uu_.

- ‘N,P.Vadtvely, '

X S/e ®Peannuseny; Retise?.,
560, - Driver 'B', S.No,V/i7
.Nttchipeleyam, L. Puthur(” 0
Erode-638 o002,

, C.lasupethy, )

. s/o T, .Chinnesamy De@ikEI.
561, e
Retired., Guard 'AT,
S.No.12152, 73, Kosemeds Strea t,
TirUVennemelai Fele,
Tirdvennamelei, N.h.District,
Pin-606 601. -

F H.Abdulrahimen,3

562.. 'S/~ Mahammed Husssain,

' Retired,, Oriver 'A',
.9.No,P 2294, Nannarku*am,
Neer-Indian Overstas Benk,

.Tiruchirappally-620 020,

. , Ko Netchimuthu, -
563,. S/o Keruppan, Retired.,
Kssistant Guard, -
S.No,.7118, Periasamy House,
"Palamepuram, Five Reod,
~ Karur, T;ruqhy Di;t.

MeVeFaulred,"

.5/0 M.Vedheneyejem,

Guard '8!, (Retired),

S.No.13856, Arul Il‘am, _ .

117, Cauvery Negar, . _ .

Kulitalei Tiruchy-3535104, ‘ ... RPPLICAKTS
V i . : "boocontd /-

' 564/, ‘

,u-‘.

e -




. .. ) 71 .0
K M.Devanathar,
o 65 §/0 P.Meenakshisunderem, _
. Retired,, Guerd 'A! Spl., o
5.No.10438, No.222, ——
Lenin Street, Railway Cclony T
P.0., Erode-2,

u.:]Ohn
sdg.  5/o ASueminathe Pillat,
¢ Retired,, Guard %pl.,
S.No.14326, No.25,
Sth Cross, Param881»aoz-;m,
Lelgudi, Trichy District
pin—621 67

)

" -:z V,Srinivasen,

567 S/o R.Venkatareme Iyer.,
St Retired Guarc 'A' Spi.,
3.No.,9455, No.18, :

Dr.Rmbedkar °oad
Bhuvaneswari Nag?r,
Caimbatore,

£34

. ViMarimuthu,
568, : 3/0 Venkattacnselam 7.,
Retired., 2river 'R!,
S.No,P 2465, Ka;*xkauu,
Omalur cht, Sglem District,

- E.Periesamy, $/o Ellappan,
569, Retired.. Rsst., Guard,
; S,No, 7545, Avinashi,
Coimbatore District,

i K.Ragothame Rau, S1,No,556 to 570 are
- 570, 5/0 K.Kuppu Rao, Retired,, applicants in O.h.72/93.
Guard 'A', S.No,10694,

Plet NOVBU Flat Nec. 93

Kalyan Nager, Sanjive’ ﬂeddy

‘Nagar P.0C., HyderebadnSUO 038,

KeVeMohan,
571, 9/o0 P.Ke. Varatﬁara?alu
. Retired,, Driver 'A' épl
S.No.PTJ 10372, 19/8,
Mariemmankoil étreet,
Salem, Pin-636 005,

N Thangaraj,

572( y%ﬁl /o C.Manickan, Retlxed.,

P2 An%résel Rssistent,
i;?k 5” 9%A ariemmankoil Siraet,
emJGJS 00C5,
;/0(' N ﬁ%
aqiekmal,
‘f“/- Latél P.Murugasan, ”etl;od.,
' cuarﬁ.}?/ﬁ", S.No.16321, 46,

S alems5, +  +.. RPPLICANTS,
%«\ ’% » ) v O.Jhtd./-
i

S S
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574,

575, |

L) 72 LR}

KeH.Rahime,

W,'s Lete C.Nagasunderan,
Retived Diesel Assistant
S.No.3/m 497, 30, Nehru Street,
01d Suramangelsm, Salem=-35.

Krishnammel, -

W/e Late Konthan,
Retireds, kssistant Guard,
S.No.6058, O,No,5, Mejeeth
Strect, 0ld Suramengaleh,

‘ _ Salem-3,

578

5774

5784

579,

580,/

581,

Cateerene,

W/o Lete D.K.Poter
Retired,, Driver ‘A',
Specisl, S.No.P 1794,
130 & knthonlspuram,
Suramangalam, Salcm,

N.Gepalasamy,

5/e tarsyanasamy R=ju,
Retired,, Guard,
8.No,1300&, HIG 238 F
Hausing Unit, hknna. Nager,
Trichy-620 015, '

Ne Kuppzn,

S/c Nerayana Naiker,
Retired,, Firemen,
S.No.r 2423, -:/i62,
Sivathpuram P+0., =
Salem, Fin.636 3C7.

®5vindemmel,

W/o Late K.hrumugam,
Retired,, 1I Firemen,
S.No, PTJ 17449,
Ammapeleyam, Salem.

S$1,Ns,571 to 579 are
applicants in 0.h¢73/93

Narayee Fmmel,
‘W/o Late R.Thangamuthu,

Retired,, Driver 'B' Grade,
S.No, P 9437, 60 Z, 33H,
Sq ch nRt‘8d9 Erode-—638 809 .

Kousalya,

W/n Late C,Ponnusemy,
Retired,, Cuard 'A',

Spl. 5$.No,15313, 30,

LIC Nagar, Meolepelavam Fele,

Erode-=2,
v

. . APPLICANTS.
sve oCQ’ntd-/"




*» 073- *

E Raman, S/o0 E.Sami
- Retired,, Driver 135
582, . 5,No. P 4242, Edethottathil
, House p.0, Kadallnui Negaram,
Nalappuram District,
. Pin-676 312, Kerala.

K Raman S/s Chandu,

' 583, Retired., First Fircman,
S.No, P 7147, Vakeeri
fleethel House, F.0-
Palath, (via KaPkodJ.
Pin = 67 3 611, :

Mrs,B Sarogini bi/c Lat: {hi,KiBliadiache lam
Y 1 < 9 .
584 ?gdméigle Striet | .No,580 to 584 ere
: amangzlan .
Nidemangalam'R;O: . Jppl cants in 0.A. 74/9;'

-
L4

c L,Vasudevan Nair, -
. 5585, 3/- N.Gopelan Nair, Retired,
. . Gyard 'A', S,Nn, 7:19
“Sohhalayam ' C/c Ststien
-Master, Vanlyamkalam r.0.,
~Malspuram District,
Pin - 679 336G,

v, Kutty Malu,

5/0 Lete M.R.Senkaran,
Retired,, Driver,

. 9, No, 5707, Madathil House,
Eremnlladeam Veyal, P.0,
ﬁrakkinar, Kezhikode,

Pin = 593 028 (s+pf¢ Nes 41”3r‘

586,

. M Schuthan Nair,
 58%. S/. M.Krishpen Nair,

: Retired., Guard 'A!
Kariyatkuni_House,
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

Co KeNoSankunni Menon, S1.No,585 to 588 are
' BAs, S8/6 V.Madhava Menon applicants in 0.k.75/93,
Retired,, Driver i ' , ~

S.Np. 6966, Rohini Ulhar,

P.0.Chettipedi, Fin-676 213,

Parappanangadi, Malapurem _

- District,

g,”D@v iy ppen,
~f’ ~ Sfe By Regnen, Retired.,

Fine au‘*A' S. No.P 51

+eeo APPLICANTS,
e ocontd;/_




590,

592,

593,

594,

595,

598,

597,

598,

591.

."‘.oo 7400

S.Ne,P B183, .
‘dhikarimanamal Ht:luae‘1
4,

| . P Ohriyallur ~. 6733

C.K.Veleyudhen,
Retired,, Shunter/EHTS

-Nuzhithottu Parembl,

Eest of Cemethari Reed

quChin - 13,

~f; ﬁ.N Janu o » ,
W/o Late 50N(Thendan, . Sl No 589 & 590 are applicanta

Retired,, Laco Shunte:,‘ 1“ 9 5.16/93.

!;M.Kumaran., ' 81, Np,q91 & 592 are applicants.

Retired., Oriver, - . in 0

. Southern Railuay,

Puzhekkel House,

‘Mudeppalore, (via)

Alathure, Palgha+ District.

M.Moses,

Retired et Graiu/Ju"d/bld
Methal College, ‘
Mammeth Vayel

;Pattathanam, éuilun;

v,Arjinah,
Retired., Driver 'B'/QLN,

‘Karmaleyer,

Pattathenam, Quilon,

P.Mercita
U/o Late hri Dominlc Sebastian,
Retired,, Driver 'A'/ULi.,

-Pathen Paramba,

Near Transpmrrt Office,
Quilonn _

' N KeGanesan,

5/. Mo N.Krishnamoorth),
29, Ramanujem Street,

<Kellukuzhi Trichy-2C,

Retired Guard/Special Grea#a,
Southern Railway. ’

.M.S.Thangaﬁra asam,

- 8/0 Michel, 2 k/4-B

First Strest, . .
Annai Nager Malligaipuram§
Trichy-1., Retired Driver 'A!
Greade, Southern heiluay.

kil Vincent
S/o kld. Ambruse,
27, Ponnthottum,

. Kemp's Touwn, Trichy,

Retired Guard/Speciel h Grede,

V/Squthern Railuay.

"7/93

.

S1,No,593 to 595 are
appllcants in 0,h,78/43,

V ses RPPLICANTS.
««sContd, /-



- . V,Subramanian

598, S/o E.Venkatraman,

21, Thondaman Colony,.
Metar Fectory Road,
K.KeNagar Post,
Trichy-21, Retired
Passenger Guard,
S.Railuay,

S.kntony, .
600, S/o Sovrimuthu Pillag,
41, Malliyepuram,
Naln Read, Trichy-1.
Retired., Shunter '8' O ade,
Southern Reiluay.

R.Gopalan,_
6b1 $/o D.Ramaghandrar;

* 125, Mariemmarn Koil Stveet,
Pcnmalalpatty, Golden Rnck,"
Trichy-4., Retired,

Passenger Guard, Scuthern
Ralluay.

oK Srlanduar,
602, a/o T.V.Krishnasamy, --

* 131, East Chittre Street,
Srirangam b.0., Trichy,
Retireo Gusr dlaracla¢
Grade, Southern Ral]on--

. R ﬁlagarsamy,
603 . 5/0 Rengasamy Naidu,

* 328/B, Railuay Colony,
Tr1chy-20 Retired Laco
Shunter 13! Grade,
Southern Railway
(Trichy Division).

' M, Issac Chelliah,

604. S/o S,Manuel (ldte),
Retlved 'R! Grede Cuard,
Southern Railway, 19,
Keela Kesa dtreet,
Beemanagar,’ Trichy=1.

.M. K331m : '

605. /o Sheik' Masthan,

: 39/8/17-E, Innamthar
Thoppu, Tennur Post,
Trichy-17, Retired Briver
A.Grade Soubhekn Rakluoy.

am, S/o Naga ?l]+ala
3% . Bazaar Strest,
SNy Trichy-17,
EiWer /B G:ede,.

’?Eéxany.A

... RPPLICANTS
. ..COntd./—'



?&b7;:
* 60e.
608,
Aiﬁio.'
-.tﬁ%i;'
"féaz;,

13,

- 614, |

wSouthern Ralany. .,¥; @;;v

"l'fK A.RaghaVaSimhan, ;7";f
~§8/o0 C.Eknanthacharisr)
1, South Devi StreeF

£, Abdul Razak, ;-
S/o Mohsmed Esuff,

55, Moolakollel Stréet,
Tennur Poet, Trichy-17,
Retired Shunter/B Grade,

4Southern Ralluay.

I Innasimuthu,

;S/o Inresimuthu,

Kalkothenur Villege,.
Purothavkudi Post-621 37

- Ilénge Kuchi, Trichy!D vrt‘i:t«_

Retired Driver/ B hirace,
Sesuthern Railuay.

S, Ruben Gregory, - - .
S/o D,T.A Sundaramn P;L¢s_.

" 5/A, Convant Rwad,

Contonament Trichv-4
Retired Guard/SDECacl Grede
Southern Railuay, '

1

 ,M Kareem Baig,

¢

/o V.Runveer Beig, | -
Npi13, PFensioner Stioet,

‘KuJapet Trichy=-1,

Retired. Guerd,A Grade,
Southern Rajluay. 7

3
18

D Antonlsamy

S/o S Doraisemi Pi]lpi

“7-B, 1Bt Street, -
'Dlraisamﬁpﬂtbm; 3

Ttichy-1, Retired Drﬁver,
B Graede, Southern Railuay,

T.R.Ethirajen, - !

’S/o Thiruvengadathaw

53, North Chithre Streéu,
Srirangam, Trichy-g,:
Retired Passenger Guerd,.

Ranganagar Srlrangam
Trichy-6, Retired Guard/
R Graﬁe, Southern Rclluay.

1S, NuruQesah, - i,
ZS/o K.Subremanian, '
Plot No.5, Thaimanavar Strmor,

lyyappa Nager, Trichy-21,
Retired Passenger Gucrd

) Sthhern Railuay.

S

P SR R |

... APPLICANTS, -
o.v.ContQ./—' -




615.

E1F.

617,

613,

618

620, -

1

>.. 77 a0

. R.Viswanathan,
S/w N.R.Radhekrishnan,

5-C, Sasthas Street,

Balaji "Nives, Ayyarpa Nagar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay, '

Gersld Eduard Rodrigues,
S/e Gerald tduard, -
24/A Ardhi Bheguen Street,
Tendral Nager, '
KeKoeNagez Fost,

Trichy--21,

R,Rengasamy,

$/0 Ramasamy Kavander,
62, Railway Ceoleny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Ssuthern Railwsay,

P,Raman, S/o Pitchai,
118, P2ris Melguperai,
Trichy-1, Retired,,
Eireman/A Grade,
Southern Reiluay.

- B.Sethuramarn,

§/o0 Gopalsamy Naidu,
Crauford Reiluay Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Railuay.

S,Thangeraj,
S/e.M,5ebastian,

5/24,; Thirunsagar,

Pepmalai, Trichy-4.
Retired., Shunter/8 Graae,
Southern Railuay.

D.DeVadUSS.Alfféd,

- S/o k.P.Devasirvatham Pillei,

1537, Muthuraja Street,

‘Mudeliar Chatraem, Trichy-1.

Retired Guard/Passenger,
Sguthern Railuway.

Ahtenisamy,

ﬁ "7"‘"- Sy - e 13 .
» ,§? agjeevi Neldu,

-Jhanamani Celiny,

D Q;T

-lﬁ%?eq AR\

+e» APPLICANTS
.. .COntd./"



623,

624,

625.

626

627

€23,

A28 |

630,

631,

V .

. 4
T 78 oo

S,Krishnan, ‘ .
S/o T.E.Sarengapani Neldu,
61 Dnagcvethi Amman Koil Street,

. Srirangam, Trichy-6,

Reti=ed Guard/& Spec
Southern Reiluway.

ial Grede,

T.V.Naganathan,
136, North Chithirei’

'Stzeet, Srivangam,

Trichy-6, Retired,
Guard/k 2pecial Grade,
Scuthern Reiluay,

R.Narayanasamg, _
187, Chitral Street,
Srirangam, Trichy-6
Retired Guerd/B Grade,
Southern Railuay.

KeNsSubramaniean, .
Nerth Chithirei Sfreet,
Srirangam, Trichy-€
Retired Gua=d/AR Gtade;
Scuthern Railuay.,

L.P’I._Rangahathan,
S/a T.Lschumanan;

‘71, Kandi Strest, '

Srirangam, Trichv=& - -~ .

‘Retired Guerd/B Grade,

SAuthern Raiany.

S.R.Yemunachari, : :
S/e T.Rengasuamg Thathaciiauler,
63, Uest Uttre Street,

P~Stiréngam;'Trichy-6,

Retired Guerd/A grede,
Sonthevn Railuway. .

S.Veerappan, . .
S/o0 G.Soundarara Pillsi,

143, Main Road,

Sangiliendspuram,
Trichy-1. Retired Driver/

A Special, Southern Railuay.

- A.M.,Jeseph, S/o A.Aubrose,
. No,18, Pottakara Strest,
'‘Palakkarai, Trichy-1.

Retired Guard/R
Southern Railuay, -

s.h.Adaikalasamy,

'8$/0 S,krul Pillei,

26, Sekkadi'Street,

: Palakkérai,:Tiichy;1,

Retired Guard/B, | .
Southern Railuey. ) cen

3
n ol

 APPLICANTS

os ‘oCOhtdc/"
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634,

ﬂ532,

633,

sirfs%;:

636,

637,

639,

' K.R.Se!Varangam;

sSl;y

A e

? *(\%\T“iffi%'féﬁy-zb

No.48, Pelayakayil Street,
Palakkarai, Trichy
Recired Special Greds Guexd,

Southern.ﬂailuayy

C.Antunyeamy,

"~ S/s P.S,.Chinnish Udayer,

-

15, Sugadoss Mandy Street,
Baéu Road, Trichy-2,

A:'CSYEd Jaffer,

8/e Syesd Ahaomad,

6, North Swankare Street,
Near Babu Rogd,
Trichy-8, Retired Driver/
R, Southern Rsiluay, .

V,Periyasamy,

'S/o'G.Uaithialingam,

32, -Kazapettal Lins,
Bazaar ‘Street,

Trichy=1, Retired Guarc ”
A, Southern Railway,

V.Rlagirisuamy,
$/o N.S.Vserasuamy Naidy,
8, Dector Issac Lane,

ASangiliehdepuram,

Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

S,Abdul Subhan,

S/0 Shaik Bahjzca, |
38,-Sathyamoorthy,Street,
Senthannesrpuranm,
Trichy-4. Retired Guard
R Grgde, Southern Railuay,

H.Ammer Basha,

S/c Md,Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
K., Southern Railuay,

D.Bhenapsal,

$/0 R.Durairaju Chettiar,
15, Kajapettai Main Roead
Trichy-1, Retired Guard/ﬁ,'

. _=douthern Railuay,
aDMIN, .
Aﬁfiz%gfﬂbﬁg§§$§%oth,
64m% r1/qp oM< \ Lolcny,

Lif

Tk

ko,
cuit Heuse Road,

Ng#57 Toll Gate |
i = Hetited Driver/

ey
¥

Railuay.

e e« + RPPLICANTS
& e .J.fltdo/"'
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hrdstebtvran b

" 644,

645,

) 647 »

a3 v

641,

642,

643,

656, °

648,

L ] 8. [ 3

A .Ramu,

S/o Appavu Karukachi,

€9, New Street,

Blkakedasi, Contonement,
Trichy-1. Retired Driver,/
B, Southern Reiluway

R.Kaliamoerthy,

S/o K.Ramasamy, 1,
Kannagl Strest,
Subramaiianuram,
Trichy-20,, Retired

Shunting Driver,

Southern Reiluay,

M,Ceraisamy,
S/8 V,Maruthanuthu,

23-C, Rnna Nager,
- Subreméniapuranm,

Trichy~20., Ret:rad
Driver/#, Southern Reiluey,

R.Mazharul Hag,

8/c S.8hcul Razek, 24,

Syeda Mohamed Routker Streci,
Beemenagar, Trichy-1,,
Ret.red Guard-A, Southern
Railuey.

A .knthony Louls,

8/w C.Arckiesami Pillal, :
91, Keele Pedayschi Street,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay,

P.Venkatesan,

S/o C.Perumal Naidu,

65, Highuays Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/A Spi,
Southern Railway,

K.Meenakshisundaram,

S/oc M.Kumaresamy Pillai,
Si, Rnnamalei Street,
Erode, Retired Guard-A,
Southern Railuay,

P,Arputham, S/e A,Peter,
47-B, hknnen Iilam,

Rzad Nagar,

Suramangalam Post :
Selem-3, Retired Drives/
B, Southern Reiluay

E/

eeo RPPLICANTS
Oiocont.do,/"




649,

650,

651,

652,

653,

654,

655,

% ,
& N

RN

A

¢ Trichy Bistrict, Retired

K.Periasamy,

S/e E,Kalandan, 23,
VOC Street,
Kollampalayam,
Ervde-638 002,
Periyar District,
Retired Guard/k,
Southern Railuay,

V,Palanisamy,

5/. N.Velu Paknadi,

10/92-C, Nenjundepurem Ruwod,
Podanur, Coimktatcre Cisicvict,
Retired Guawd/R ¢pi.

Southern Railuay,

R.Venkatachalam,

S/e K,Ramasamy “dayar,
117-A1, 01d Pagnur,

Remjee Nagar Post,

Trichy-8, Retirec Shunter.-.
Briver, Scutherr Raliuay.

S.3cnsaimary,

- 8/0 G.Saveriimuthu,

5/218, Muthukulam Villags,
N.Kettupatti Post,

Via, Ramies Nager,
Trichy-9, Retired Urivers/
&, Southern Reiluay,

R.J.Ramanathan,

*3-A, Pachaippps Mudali Streat,
Kumbakenam, Thanjavur District

Retired Guard/A, Southern
Reiluay.- '

K.fbdul Wahh,

S/o Khader Shau Routher

32, Periyar Street,
Subramaniapuram, -
Trichy-20, Retired Shunter/
B, Seuthern Railuay.

S Gepalan,

§/6 R,Grinivasan,

6473, Reiluay Quarters,
Kumbakonam=612 001,,
Retired Guard, Southern

ST RAD N
Lo dantiage,

S/ Inpasimuthu,
‘Y.alkotlaycor, -

Gﬁﬂuretﬁakﬁﬂi Post, °

o Vst 1 e [}
Mia.Eﬁaﬂg%Kurlcni,

Firegan/B, Southern

e RaiIUéYO
N AT o,

.ve APPLICANTS,
. o(c—CI ntd._ /"'



e —————

| B,Jacannathan, A

657. 1. S/ A;erkiyam,‘11/3,
Savariarkoil Street;
Woraiyir Post, {

.- Trichy=3 Retired. =~ - |
«Firemén/ﬂ,-Seuthern{Railuay.

s, Ahbdul Kereem Sehih,
e S/ Sheik Rhmed, 73, ~ . A
6584 . Centoal Bazar, Tennur Pasty o S
1 Trichy=17; Retired.; .
‘Special Diteoy /B
Snuthern Railuey.

" R,Sounderarejulu, :
. ~'S8/o G,Rajamannar Naidu,
6534 25, General Bazzar Strecy,
" Tepnur Pest, Tricay-i7 ~
Retired Guarvdyh 3peciel,
Ssutherr Railuav. -

- R,Vairaperummal,
660l  S/o0 Ramasamy Piliad,
28, Krjishpapuratr,
“middle Street,‘Tbaran61q7,
" Thanjavur Roed, Trichy-8,
"Retired Driver/C,
Scuthern Qailuay,. |

Co M.&ivasubramaniany,
661, - S/o S.Menigkan Piliai,
"1 House Ne.20/C-1,
knna Nagar, - ,
Subremanispuram,
Trichy-20, Retired Shunter/ _
B, Scuthern Railuey. ' !

~ P,Padmanathen, -
662, S,/ K.,Parthasarsthi,
-.21/3, Poonnaiy= Colany,
Deverays Nager, -
Trichy-21, Retired Mail
"Quard/ﬂ,ﬁpl.'80utherh,
Railuay., - - A
' . §,Md,Mahboob Ali Khan,
663,  $/c K Sher Bli Khan,
~ 16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passengex Guars,
‘Southern Reilvay.

_ S.Dekshinamoorthy, A
66, - 3o K.Somasundarain Fiilai.
17, E.B.Colony, Khajemalai, _
Trichy-23 Retired Guard/A S e .
outhern Reiluey. . _ > _ ﬂf,;;-APPLICRNTS_
. . o0 . ,,.gontd,/_

- .




[ V.Krishnamurthy,
665, $/m C.Venugopel Raju,

T 14, Kumaran Street,
Melakalkandarkottai
Trichy-11, Retired
Guard/A, §outhern Reiluay.

R.Amalanathan,

S/o Rayappa Asariyar,

70, Krishnamoorthy Nuger,
Meter Factory Road,
Trichy-21., Retired Drivar/
R, Southern Ralluav,

666.

T.K.Rajagopealan,
667 S/o T.V.Krishnasamy Iycngar
. 667, 2, First Street, KdliblUcf;.
o Illupur Road, Trichy-ZO
~Retired Passpngav Guard,
Southern Railueay.

» K.Karumbairam, ‘ A).Nu.,596 to 668 are
668 S/a S, Kumbalingam Fillei, applicanis epn 0.K.79/93,
*  46-B, Ramakrishne Negar, .
Kal1ukuzhi Trichy-23,
Retired D“lUBr,_SCbthPLﬁ
Ralluaj.' o

. G, Kuppusemy -
669 S/o Govinda Asary,:
* S/R Samynsthan Sffpﬁ‘,
Nelakalkandhar<ottal Pust,
. Trichy-11,, Re<ired DrJ/Pv/
A Southern Railuay.
T U Arunachalan, s
B S/o T.h.Venkatschalam Pillai,
670, s56-K, Mudalier Ztreet,
Uurwvur Fost, rlchy-S.,
Retired: Guard/#
Southern ?allue/.
R Krlshnasamy,
671. - 8/0 A, ,Ramassmy 3yyangar,
3, SrinivaSa Piilai Street,
Near Satyanarayaha Temple,
Weet Mambalam, Msdras - 600 533
Retired Passepge: Guard,

~=Se thern Reiluay, = SR o
" ; PRI
L L . : ch
\ . “my‘Naicker,
7 8124 Q '

gb ti Villaege,
by anyr, Tricr é Jiste .LCC.,
ir fo*reman. cythern

... APPLICANTS.
.vsContd, /-

¢



673,

674,

675,

678,

6?7(

:' 6730

679,

| 6¢0;

. . . 94 .
K.M.Abdul Tajeeth,
S/c K.Thangemeera. Mohideen,
B.249, B.H.E,L, Tounship,
Ranipet-632 406, Nerth Mrcot
Distri~t, Retired Shunter,
Southern Reilway, ‘

N.Krishnasamy,
S/w Narayanasamy Pillai,

27/3; Sakthi Vinayapar Strear,
Cravford, Trichy-12,

"Retired Drjver/ﬁ,-sautﬁsrn

Railu'a‘/.

»G.Amirthalingam,

S/o M.Ganapathy,
Periyar Street,
Kelakalkandarkcttai,

Irichy-11., Retired Drivaer/A,

Scuthern Railuay, .

S.Andreu, S/c 5. Samized,

" Guru Illem, 3rd Sireet,
«EJE.Colony, Maherajepuran,
~Villupuram, Seuth Broot

District,, Reti?ed‘?sssengaf
Driver, Soutkern Railway,

'T;ﬁérgasamy, .
5/8 3,Thangavely Psari, . _
25, Syndaram Pillai Thottam,

Edamaléipatti'iuthur,
Trichs12,, Retired Shurites,
Southern_Railway,

M.Gevindaraju,

S/0 Mutrukrishna Naidu,
Nathersa:alliVasal;

Samyaar “hoppu, House No, 37,
Trichy-8, Retired Shunter,
Southern Railuay, .

A Rbdul Rataman, .
-8/0 G,kbdy_ Kareem,.

6/8, Jalla. Pakkiri Street,

~ Madurai Roed, Trichy-8,

Retired Dr:iver/Special Grada,

Southern Ralluay,

K.Ra*agonal,

5/o 2.Kristnasamy Naidu,
91, SINCO Zolony,
Edaralaipatti Puthur,
Sundaram Pillal Ttottanm,
Trichy-12, Fetired Shuster,

- Southern.Ra:luay,

e sec. APPLICANTS.,
g,.COntd./-
P — .
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G #Kuppusamy Nalcker,
: S/o M.Gengathara Naicker,
681, 69, Illangao Street;
Pinmalelpatty, Trichy=-4
Retired Shunter/8
Southern Réiluay.

. C.Andi, S/e Chirnaiyan,
682, N,Kutteppettu,
Ramjee Nagar Post,
Embedkar Nagar, Trichy-9,
‘Retired Shunter, ¥
Southern Railuay,

: . A.M.SKkill, /o0 E,3kill

683, 124, Crauford Colony,
Crauford, Trichy-12,,
Retired §hunter,
Southern Raiiuay,

S,Abdul Kareem,

684 S/o Shalk Ibrahir, ~ . -
e So/ﬁé, ;ngarathropu, :
o n Trichy—i Retirec Shunter

Driver,B Sovthern Ruiluey,

o 3. Issac, S/e R, 1:seph'. l1ey,
685, 36, RaghaVachary Street,
Semblam Poqt, Perambur,
Madras-605 011, Retviied
Driver/spl. Scuthern Reiluey.

b R.Gopalakrlshnan,_
86 '8/0 S.Rathskrishien, 273,

* Sethurama ‘Pillai Zolony,
Trichy-ZU Retires Shunter,
Southern Ralany.

[

T N, Jayaraman, :
607, 3/0 «K.LNaresa Ayyar,
98-8, Narasimma Ahﬁary Colany,
o Nangikottai Road, Thanjauvur -
" 613 001., Retired Fass, Crard,
Southern Ralluay.

mﬂhﬂeseph,33/o D.A ?anu
688090V0ﬁe ar, I-R Veoan=vagum
//4% e quﬁ%?\ ?reet Vth Line,

river/A Sp,.
‘lgcuthﬁfh Rellua).

Sadaya Mudeliaz,

'GQZE,?52T; @hdiyar Colony,.

- ThiL&al Nayar, Velar Reau,

Thanjavur, Retired GUard/A ' . -

V/Southern Reiluay. : ...CﬁpiglgﬂNTso
' b0 o/=
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691,

692,

663,

694,

655,

656,

697,

"S /o R
12/V1 2364, Pookkera
. Vasthe Neu’ Street

'\'ol 86 ao.

.VelaKutham,
nnamelei,

Thenjajur - 613 001
Retired Driver/&
Southern Ralluay.

R Nurugalyan,

:  5/0 Ramesamy Konar, .
Nenin Nagsr,

UdayamarthrndaDUIam Pcast,
-~ 614 706, hiruc1“raonr“ui,

‘Taluk, Retired Su: rd/C,

Southern Railuay,

R, Gopalekrisnnan, :

5/. K.Ramanujam Naidu,

Plot No,19, Rbraham Puhﬂluhdr
Nagar, Vias Sivaji Nacar,
Thanjavur - 1, Retinel
Drlver/A Southeln Pajl Way .

P. SrlnlJasan :

S/o Pachalyappa Muda]i)ar
112, B/4, Mudalivar Streot
Muda¢1)ar Cheuhwram,
Trichy-1, Retired Guard/A
Southern Railuay,.

G,Kalysnasundaram,

5/0 M.Gcylndasand Pills: ,
Mooppanar Street;
kmmanpetel, Jedtc azam Joay,

Pin.- 613 205, Thangavu;

District, Retiraed Guard/A,
Southern Ralluay.

Ke Sanniyasi

$/0 Kesava Padayachl,

18, Kamper Street,
Sentheneerpuram Trwchy—A

" Retired Driver/c

Southern Ralluay.
K'Sankaranarayanan,

$/o V.Lnganathan,

C 99/&2 North East Extension,

7th Cross, Thillei Nagaer,

Trichy-18 Retired Pua*dlq

‘Scuthern Rallua\.

S.Periyassmy, S/o Sangiii,

Docr No.59/3, Mudaliyar
Chetram, Muneesdaran Koil

9treet, Tiichy-1., Retired
Oriver, Southern Railuay,

L

vee APPLICANTS
-....;Contdu/-'-
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699,

700,

701,

702,

e

703

704,
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KeNandagopal, -

S/o \.Krishr.asamy,
43, Brindaven Street,
Indirs "‘Nagar, LIC Colony,
‘Trichy-21,, Oriver/®,Spi.
Retired, Scuthern Railuay,

T.R.Balesubramanian,
S/o Rathinem, 168,
North. Street,
Tiruvaiyaru 613 204
Retired Dri.ver/&
Southern Railuay,

S.Masthan,
§/0 R, -Babu Sahib,
Retired Passenger Oriver

: ’
Southern Railuay,

Meenkara Street, Ternrur,

P.Gourisundaram,

S/o S,Periasamy,. 106-4,
Manickapucem Nacu ‘Street,
Melapuaur, Trichy-1.,
Retired Gueard/A,

Southern Raliuay.
F(¢Ramactiapdran, .,
S/a M,Thangavelt, s, -

-~ . Bharagthv Dasan Stregi;

Kilperumpekkam, - = =% . .
Viilupurem = 605 602, ..
Retired Driver/s, ’
Sqﬁthe:n-Railuay; o

F.Ganesan, -

msic;pe¢kr1'TEeQér; &

2/257, Teluk Office Road,
Yhiruthuraipoondi 614 713,
Retired Driver/A,
§quthernVRai}ugy,

Vihrumugem, 576 -Vaiyaputi,
Palaniyandavar Koil Street,

~Inamkolathur, Trichy District,

Shunter, Southern
B Railuay,

;- Bung] 0rrice, -

eees RPPLICANTS

«..Contd, /-
. .
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V.Velu,
s/o Vaiyaepuri,
frathiyur, Iniyanur’ Road
House No,33, Trichy-9,
" Retired Shunter,
Southern Reiluway, o : .

'ﬁﬁﬂﬁ.

. 9, Marimuthu,

2G7. 5/. M.Singera Padayachl,
=fe %278/C,'Railuay Coldny,

, Kallukuzhi, Trichy-20,
Retired ahunter,
Southern Railuway,

. . P, Namundy, '

708, s/o Palanlyandl, 47. A,

1 Mudukkupatti,

. Pudukottai Resd, -
Trichy-20 Retlred Shun,t;,
Scuthern éalluay.

T, Innasimuthu,
| 5/n S.Thomas, 13, .
709 \est Mariyanatha-u*am
o Dindigul, Retired Shwnber,

Souchcrn Railuav, #

ﬂ Savarimuthu,

710, S/o Arulappan '9/5,
- Nif'.Caliny GtA ”raqs,
‘Trichy-20, Retived Shurtc L,
Soutnern Ralluay. :

) A Muthusamy, ' .
711Y- “S/o B,Thanarikevander, 31,
- - “p§B.S.Colany; Pudukettai
‘Ré#ad, Trichy-20, Retired
Shunter, Southern Ralluay.

-3, palanlyandi, ;.

7424 S/o Sataiyan, 31/3,

R Palaniyandavar Koil Street, .
- Ifinemkolathur, Trichy Distrist.
“Retlred Shunter, Southern

! ’ ¥ .:, Ralluay.

I 3V M, Arumugham, :
. 7134.. S/o Kuthiaen alias Maleyendi,
-~ |-+ 4/93, Paleniyendsver Koil’
-Street, Innamkolathur,
Trichy, Retired Qhun‘cpt,

?Southern Ralluay. :

=

: - Sy Kandaoam‘

714 - 'S’o Subbaraga ueVande
e, “Kadechanallur Pcst,

42 East ThOttlp?;Bde,
Erode- , ;Retired "Shunting

e
V/Drlver, ﬁouthern Ralluay. “es AgpLégﬂyTs
. ® ' . ® 0 n

. .
- ’ .
.. & iy e

2 =
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7164 V ThiagPragen’ ' o A
: 3/0 Venketachalam, , - S
136, R.MiS.Colony, ' -

Nanjeekottai Roed
Trichy - 6, Retired DYlVbr/
K Specxal, Southern erlUcy‘

716, kiGeRouse, S/0 Sumuel Rouse,~ o
: 35, Kenadi Street, ‘ i
Subremenlapurem, ' '
Trichy - I0,Retired Shunte
Southern Re 1luay. :

717. ReVa Ponnalyan,

o 5/0 R Veleelu, 148,
Saint kntony's Lhurch izn-,
Negepattinam - 01‘ oG '
Retired Driver/h,
Southern Rezluay.

S1,Nos¢ 669 to 718 a}e

'?18. NeRejamanickam, spplicants in O,k, 80/93

. S/0 Nereyenzsemy Pillei,
18, Nethaji Street,
Kamzre jepurem,
Rajakilpakkam Past,
Madres - 600 073 -
Retired_DriVer,

Sontharn Reiluzy,

By hcuocete Shri KaSusha R u, in O. FoNos, 395 to 403/91,
5%7/90, 415/90, 320/92, 298/$2' and 377/92

’ _ By kdvocete Shri R.Bheskeren in-D.h.Nos. 44/93 to 76/93,
"By huvocete bh;l FeShiven Pitial in O.h,Nos, 77/93 & 78/93,

By kdvucete Shri Vijeyem weyzn in U.F;Nus. 79/93 & 80/93

Versus

1+ - Chairmen, - L Respondent -~ 1 in O.k.Nos,
Reilu®y Bozrd, ' 395 to 403/9%, 79/93 . 80/93

Re il Bhaven, thHOHant ~ 2 in O.h.Nas, 57/90,
Neuw Delhi. a416/90,320/92,298/92, 377/92 ahd
44 tb 76/93.

2. . _The Union of Indie Respordent - 1 1n O.h.Nas. 57/90,
/,/f“gﬁ%sﬁented by the . 415/90,320/92,298/92,377/92 and
cReeaRy, | 44 to 76/93 .
/<§§,"M1ni§§§y\@f Re 1lueys, and.Respondent - 4 in O, £ oNOS
S 0 ) ‘ 395 tn 403/91.

8eee RBS’pondehts.

-«

Contd,. /-
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4

Lo . w90, - .

3 Union of India - Respondent - 1 in 0.ANes
through . the Generel 77/93 end 78/93 v
Maneger,Southern Réilurys, Respondent - 2 in 0.h.Nos,
Perk oun, Madres - 3 395 to 403/91,79/93 & 80/93,

Respondent - 3 in O.k.Nos,
57/90,416/90,320/92,298/92,
377/92 and 44/93 to 76/93.

4, The Chief Personnel Officer,Respondent - 2 in 0.A.Nos
. Southern Railuey, 77/93 and-78/93 :
Park Town, Maedras - 3 : ‘ _ :

5, Divisional Railuey Qesrcondent - 3 in 0.k.Nos,
Mzneger,Sovthern Reilueys, 39% to £03/91,
Mysore,’ Reencvdent - 4 in O.heNos,
- o £7/9°,416/90,326/92,298/92
: : A and 377/92 .
6. Senior Pivisicnel Respondent - 3 in 0;#;Nq;77/93
E8rReRBRR R LSS5 -
Palghat S -
T The Divisional Personrel nespontant - 3 in Q,H.Nog‘78/93

-Officer,Southern Reiluay,
Madurei Division,

Madurai,
8. The Divisicnel ‘ tezmondent - 4 in O.h.Nos,
] Sunerintendert, - 4479% to 76/93 o

Southern Railuey,
Divisiona) Office,Pelghat,

9. "The Division2l Reiluey Resnondent - 5 in O.F.Nos, -
hanager, ‘ 320/32,298/92 and 377/92,.
Scuthern Reiluey , ' : ‘
Bengrivure, . o «-eees Respondents.

(By kdvocate Shri K.R.,D.Kerentt for Shri k.N.Venugopala
Gouwds, Rriluey Advocete for cespondents in all the
applicetions).

v

(XX ] Contd/- A




ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992
'in exercise of the powers conferred by Section 5[4][d] of the
Administrative Tribunals Act, 1985, after transferring the cases
of the Madras and Ernakulam Benches and .clubbing thén with the
cases of the Bangalore Bénch. The reason for thé referemé is
| the conflicting views taken by differen t;” benches, one view having
been taken by the Ernakulam\Behch in its order made in application
 K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in .0.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly‘ the relevant facts as follows:

2. ‘T'he applicants in éll these céses are employees of the Indiaﬁ
Railways serving in different Divisiohs as Drivers, Guérds, Shun-
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.
They have in these cases prayed for directions to the respondents
"to grant them pension and other retirement benefits. by taking
mto account running allowance not exceedlng 75% of their pay.l
| The respondents oppose the applications oontendihg that running
allowances not exceeding 45% of their pay can beltaken into acc-

ount for computing retirement benefits to those who have retired

iring after 1.4.1979. To appreciate the rival con-

necessary to advert to the relevant provisions

Yirement benefits. ¢
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3. In pursuance of the recommendations of the Third Pay Commi-
ssion the pay scales of - the ezflployees of the Indian Railways
including those of the running staff were revised with effect

from ‘1.1.1973 by the rules called  'Railway Servants Revision

 of Pay ‘Rules, 1973'[liereinafter referred to as the '‘Revision

of Pay Scale Rules'] made by the President in exercise of the

powers conferred by the proviso to Article 309 of theJConstitution
of India. It is émugh to state that there was . oonsiderabie‘
increase in-the substantive pay of all the nembers of the running
staff. So far as the 'graht and quantum of pension is'concerned.
the same is regulated by statutory 1:roviéions made under the
proviso to Article 309 of the Constituticn. Pension and other
retir."emént benefits depend upon the -average emqlwr'\ent:s that the
re,tifing employee was drawing bef-ore ‘hivs retirement. Statutory
ruleé govern xx. determination of avéfage emolunent for grant
of :‘pension and othér retirement benefits. The feleyant stétutory
rules that were in force when the rev.isiorua of pay scale rules
came into force on 1.1 .‘1 973 are extracted as follows:

"'2544.‘ [C.S.R. 486] - Broluments and Average BEmoluments: The
term '"Bmoluments", used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- '

[a] Pay other than that drawn in tenure post;

(b] Personal allowance, which is granted [(i] in lieu of

loss of substantive pay in respect of a permanent ‘post other
. than a tenure post, or [ii] with the specific sanction of the

o

Government of India, for any other personal considerations.

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure- post shall
be treated as personal allowance for the purpose of this article,
Personal pay granted on any other personal. considerations shall
not be treated as personal allowance unless ot.hprwise directed
by the President. ' S '
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[c] fees 'or commission if they are the authorized emoluments
of an appointment; and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
3711, and allowances drawn by an Officer appointed prov1s1onally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;
[f] duty allowances [special pay]; and

[g][l] For the purpose of calculation of average emoluments:
Actual ‘amount of running allowances drawn by the Railway servant
during the month limited to a maximum of 75% of the other emolu—
ments reckoned in terms of [a] to [f] above. '

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who of flclates in another appointment or holds a temporary
appointment, "Emoluments" means:

[a] the emoiuments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
on or after the lst November, 1959, the term “emoluments' means
the emoluments which the officer was receiving umnedlately before
is retirement and includes:-

substantive pay in respect of a permanent post, other
han a tenure post, held in a substantive capacity;

sonal allowance which is granted in lieu of loss

substantive pay in respect of a permanent post,
er than a tenure post;

special pay attached to a post other than a tenure
# post, when the special pay has been sanctioned  perma-
nently and the post is a held in a substantive capacity;
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[d]h] For.the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of: _—

i. the difference between the total emoluments referred to
in items ([a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporafy or officiating appointments;

iv. personal allowance other than that réferr'ed to in clause
[b] ahove; o ‘

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment[s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
“the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary]) gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolurents in respect of items [a] to {d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c¢] above.

[e](1]) For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. . ' :

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average

-of other emoluments reckoned in terms of [a] to [c] amd [d}[2]

above dravn during the same period.

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is-given only if ‘it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R. 486-B).[1]: If an officer holding a permanent
post 1n substantive capacity:-

{a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post {other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b]: is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. 'Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
tuity Death-cum-retirement gratuity will also include the monthly
average of running allowance drawn during the 365 days of running
Totyadmmediately preceding- the date of quitting service limited
of the emoluments as defined above. For the purpose of
of average emoluments the actual amount of the running
drawn during the month limited to a maximum of 75%
emoluments as defined above shall also be taken into

: JIf a Railway servant, immediately before his retirement
i¥ etc., has been absent from duty or on leave with allo-



ces [including leave preparatory to retirement]} or on foreign
gggvice [or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit
R of higher officiating or temporary pay is given only if it is

i certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for p’ersohs
governed by the Railway Pension Rules, 19_50.

It is clear from }Rule, 2544(g) that one of the ccmponen"cs that

| constitutes average emoluments is the actual amount of running

ailowance drawn by the Railways servant during the month, limited

to a maximm of 75% of the other emoluments reckoned in terrﬁs
sub-clauses

of /[a] to [f] of the said rules. The expression ‘'emoluments'

used in the rules includes pay and some other allowances. When

the revision of pay scale rules were pramlgated and brought

1 . into force wifh effect from 1.1.1973 in the light of the recomnen-
dations of the Third Pay Commission ,no steps were simultaneously
taken to amend the statutory rules reguiating grant of perision.
| Persons retiring after 1.1.1973 who had received the beﬁefit
‘ of increase in pay | in accordance with the revision df pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of rnnning
. . - previous - .

allowance drawn during the /month limited to a maximum of 75%
of the emoluments which included the enhanced revised pay. On
N ' i 21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- ' :

g

(3




[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorlsed
Scales of Pay may be allowed to continue.

-[ii]) Payment of Incentive Bonus:

- The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates 1laid

- down for each category based on their Authorised Pay Scales.

2. The -payments as above will be provisional subject to adjust-
ment: on the basis of final orders."

It is clear fram this order that pending decision to revise the
rules regulating grant of pension. the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
~scales of pay was allowed to continue. Thus the limit of 7.5%'
prescribed by Rule 2544[g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
"to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order

dated 21 1.1974 did not, therefore, in any manner affet the statu-

tory prescrlptlon regulatlng ccmputatlon of enoluments and average

g2~ emoliments contained in Rule 2544 for the purpose of grant of
P\' AD? V:I/V/&N : .

,ef‘?;r -~ Zﬁreme t benefits. Any decision to modify the same would have
‘when the relevant statutory rules are amended in

with law. But what _the Railway Board did was to

read as follows:
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory ([City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para’ 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended .

4. But as the authorities threatened to give effect to the

Railway Board's order dated 22.3.1976 in preference to the statu-

Atory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal %ere it was renumbered as T No.410/85. f The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
paymerit beyond 31.3.1976 all retirement benefits in accordzince
with the Railway Board's letter dated '21;‘1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stéted, did not affect th_e statutory rights regulating pension.
On a proper Aconside‘ration of the order we have hoticed that it
in terms states that the limit prescribed by the rules shall

~ continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 waé enhanced
“to 55% _.with effect frdm 1.4.1979, This order also suffered from
‘the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the furm_ing allowance by

Rule 2544[g].

6. Shri M.C. Srinivasan and 23 others filed an application

on A5, 1988 before the Ernakulam Bench of the Trlbtmal in O.A.

\».-w

,,- —

ﬂ/ Q\N‘o K.Zd§’/8\§f»or a direction to grant them pension by adding runn- -
é Doy \ '

»(J ( flng a owafxcé( pto a maximum of 75% of their pay for computation
)&

ey
vz\\Bench\ ain THD N7?.10/85. During the pendency of the said application
.~ s

N the statuﬂt‘:w ¥y rule 2544 was amended by the President in exercise

in accordance with the judgment of the Principal
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i] and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of rumning allowance for the purpose of calculating the average
emltmlents fron 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effeét from 1.1.1973 the second amendment was given retrospectivé
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & IT [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures ‘A‘,
'B', 'c' and 'D'. '

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

N Sd/-[X.Venkatesan]
Director, Establishment [P&a]

DA:As above ‘ Railway Board.
No.E[P&A]JII-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

v
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gli) "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.19761.

EXPLA&Z\TIOW The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Comaission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

S3/-[K.VENKATESAN ]
Director, Establishment[P&A]
Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
BEstahlishment Code, Volume I & TI [First reprint and Fifth reprint
respectively] be ane*ned as in the Advance Correction slip No.437,
438, 432 R.I amd 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively. '

2. The amendment will be effective from 1.4.1979.

S3/-[X. VENKATESAN)
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544 |
Sub-Rule g[i] and g[ii] may be substituted by the following:
g[i] “For the purpose of calculation of average emoluments:-

55% of basic average pay, in the revised scales of
pay, drawn during the period;" '

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A)II-80/-
RS-10 dated 17.7.1981)

EPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
II [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Ruming Allowance Committee [1980]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect

any =aployee, to whan these rules apply.
Sd/-[ X VEKATESAM )
Director, Establishment [P&A]
Railway Board."
The avendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 ard 1.4.1979 respec-
tivelv. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in acoordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent
arendments made to rules on 5.12.1988 by giving retrospective

effect to the same. This according to them is unjust, manifestly

unreasonable and arbitrary and thus violative of Article 14 of
¢

v the Constitution of India. The Ermakulam Bench consisting of



Vice Chairman S.P..Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4. .1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
- pension and other retirement vberviefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?sc‘)n‘;;l(i:hat portion
of the a:ﬁandment which gave retrospective effect, preserving
the prospective effect to thé amendment with effect from 5.12.1988.
Therefore, those v}ho retired befaore 5.12.1988 were entitled to

count the rumning allowance subject to a maximun of 75% of their

pay and allowances for the purpose of camputing their pension.

7. The aforesaid decision of the Ernakulam Bench in 0.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review ZApplication was rejected by

" a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in 0.A. N0.1572/8¢ and connected
applications challenged tile Railway Board's order dated 22.3.1976

and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi. They alvso prayed for a direction td campute

retiral and other benefits in terms of the Aorder of the Railway

RIS Board dated 21.1 1974. That application was opposed by the res-
T o A a0 Wiy, \

d;em.s therein viz., Union of Incdia represented through the
.\

Tt ])S /urprlsmg that these respondents did not bring to the
c

'%notlce 9 of the Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ermakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effeét. On the date
on vhich the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernmakulam Bench had rendered its_ decision
long before the Principal Bench decided the - * cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
b2 the reason fdr their not bringing the decision of the Ernakulanm
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No0.1572/88 and other comnected
cases wer2 heard and disposed of on 23.10.1991, All these appli-
cations were disnissed repelling the challenge to the amendieent
to the .rules. The Principal Bench took the view that the vested
rights of the pensiogers were not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received hefore the amendment
waxe not reduced by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992., It is surprising that the Union of India
which was one of the respondents before the Ahmedabad Bench did
not bring to the notice of the said Bench the decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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9. It is for the first time after all these cases were reférfed
to thz Full Bench, transferred and clubbed together ' that the
Union of India and .other contesting respondents in these cases
brought to the notice of this Full Bench the .fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLp No.10373/90 filed on 24.7.1990’. The counsel for the i:espon—
dents also informed us that the Special Leave Pet';iti’on_ ang t’ne‘
application for stay are pending ard that the Suprem2 Court has
not granted any interim order staying the operation of the order

of the Ermakulam Bench.

10, It vwas' .contehded by. the learned counsel appearing forv the
Union of India and other bco,nt'estirig respondents in this batch
of cases that we should defer consideration of all these cases
and await the authori_bative pronounceiment -of the Supreme Court
where they had challengéﬂ the decision of the Ernakulam Bench.
In this comection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL MAE\IIEAI PATEL, AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the validity of certain statutory provisions and directed
the p,tlth"PI‘S to approacn the Supru.am Court as smu.lar matters

were mndmg there. It is in these c1rcmstances that the -Supreme

M
AD jri%"é‘) cogrect and that if the High Court thought that the point
e \ .(/\
mif%isgc}? ﬁthe ap:)ellants was the same as was pending in the Sup-
i
= ‘\#

eme Count it ought to have.stayed the hearing of the writ peti-

\%% < ) e

" %%101‘15’ wtil the c}upreﬂe Court disposed of the other matters.

ey

)

Iz
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, shoula defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depernds upon the facts
and circumstances of each case. In the present batch of cases
we are concerned with the valuable rights of the aprlicants who
have retirea between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before th.e Supreme Court from 24.7.1990
and the operation of the order of the Ernakulam Bench has not
been stayad. _E‘ven then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retiremant benefits, Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
of the Supreme Court.

11, On behalf of the applicants it is contended that we should
dispose of these cases in the light of the decision of/ t‘?‘i;xakulam
Bencn whicn has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondents¢ however, it

* is maintained that the Principal Bench and the Ahmedabad Bench



:ﬁﬁ;ibigﬂ "H'
having taken 'a contrary Qie& énd :U§held the validity of ‘thé'
amendments we should dismiss ﬁheSe applications follbwing the
said decisions. They further contendbthat on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the responden;s are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Pfincipal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. it is well settled that a Division
Bench is bound by judicial discipiine to follow the earlier
decision of another Bench vide: ALR 1939 SC 1933 UNION OF IWDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law byua
Division Bench of this Court is binding on a Division Bench
of the same or a smaller nuwber of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court." '
1f only the respondents haa fairly placed tne decision of the
Ernakulam Bench before tie Principal Bench and the Ahwedabad
Bench, those Benches would not have examined the validity of.
tne impugned statutory provisions, tné same having already been
struck down by the Ernakulam Bench whicn had the competence
to do so. The respondents‘ are now trying vto take advantage
of the failure on their part of‘pé;forming their duty of placing

the decision of the Ernakulam’ Bench when- similar cases came

qé\ 13.\:?;;:§ w®zshail now examine the contentlon of the respondents
3 AN /4

NN

\\\tndt~tne ;gﬁ%rs of the Principal Bench and the Ahmedabad Bench

S that
have tne effect of declaring /the impugned amendment to the Kuleb

¢
%} to the extent that they give retrospective effect are valid,.
3 » ,
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At the outset we would like to say that the applications filed

by the aggrieved parties having been dismissed by the Principal

5 Bench and the Ahmedabad Bench, those orders cannot be under-

i

stood as declaring that the impugned provisions of the rules
are valid. The decision of tﬁe Ernakulam Bench which ;truck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendwment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's Llaw Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-—

"An adjudication pronounced upon the status of some parti-

cular thing or subject matter, by a tribunal having compe-

tent authority."
In Halspbury's Law of England, 4th Edition, Vol.16 the meaning
of "Judgment in Rem" is given at para 1527 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of €ompetent

®
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S  Jurisdiction determining the status of a person or thing,
. or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
~the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied) ‘

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14.° As on the date on which the Principal Bench and the

Ahmedabad Bencn disposed of the applications before them ‘the

amendment givihg retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provisicin which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stan‘ces have the effect of putting life into.the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is dec’laréd) as voidv or struck down, the
same can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. Thne only
- other way to resurrect sucin a provisioin is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
_provision as to rendei‘ it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

o ~Whelke, a statute is declared invalid in India it cannot
S
NEOR\%

igtated unless constitutional sanction is obtained
Wby a constitutional amendment or an appropriately
ersion of the statute is enacted which accords
titutional prescription”..

AN
‘%} i
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2 jfis not disputed that the Ernakulam Bench of the

\ % ).C /i . . .
7’0\h&@n _;Jw;af/;competent to declare the impugned statutory provi-
N\LorE T

Siga—void as offending Article 14 of the ‘Constitution. The

wstatutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
tion for review challenging the decision éf the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court‘ no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above.findings it follows that‘there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine'as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.
in such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be reéarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12th Edition, page 151 at para (5) as

follows: -~ ¢
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"(5) Inconsistency betweei earlier decisions of the

same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray.(1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem

to be a difficulty here; how can a situation of conflict !

occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in winich they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before

the court, or mentioned in the judgments, it must be assumed

that the court acts in ignorance or forgetfulness of it.

If the new decision is 'in conflict with the old, it is

given per incuriam and is not binding on a later court."
- (emphasise supplied)

In Raghubir Singh's case it hés been laid down that a' decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of Jjudges and thét, therefore, the.prin—
ciple laid down by a Bench of two judges does.not get reversed
or superseded.by a subsequent decision of a Bench of the same
number of judges. Applying this.principle it -has to be held
that what holds ﬁhe field.asvé binding precedent ié the decision

of the Ernakulam Bench and that the subsequent decision of the

Principal Bench and the Ahmedabad Benchhave to be regarded as

per incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal Bench and
the Ahmedabad Bench have to be ignored and the Ernakulam Bench

decTErahnw

Jone should be regarded as holding the field as a

ull Bench is not bound by either of the deci-
now examine as to which of the decisions lays

=the*ldw correctly. The Ernakulam Bench has rightly proceed-
e

{, €d on the basis that the. President has under the proviso to

o
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Article 309 of the Constitution power to promulgate rules . with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part IIl of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits dn the date he retires from ser-
vice. Deprivation of sucn a'valuable vested right after retire-
ment, 1n our opinion, is manifestly unreasonable, arbitrary
and therefore . violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion, The Principal Bench and Ahmedabad Bench have not taken
the view that such vésted rights can be taken away‘by a subse-
quent amendment to the rules by giving retrospective effect
to the same. Wnat they have said 1is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the members of the Running staff were entitled to computation
of their pay and retirement benefits taking intobaccount tne
running allowances which tney were receiving subject to a maximum
of 75% of their pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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X .";f : | 45% . from 1-1-1973 to 1—4—1979§andv55%-from 1—441979'onﬁafd5;
| | Those who retired from 1-1—1973 to 4—12-1988 were, in accordancé
‘with Rule 2544 as it then stood, entitled to take into accéunt
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 757 of their pay and
other allowances. As their pay was revised with effect from
1-1-1975 the limit of 75% had to 5e'worked out wi;h reference
to vthe énhanced pay énd other allowances. that they becaue
entitled to receive in accordance with revision of Pay Scales
Rules which came into effect from 1-1-1973. When  the maximum
is reduced from 75% tp.ASZ upto 1-4-1979 or at the rate of 55%
from 1—4—1979-it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-19838
in tne matter of receiving pension and retirement benefits were
advefselyi affectedf The Principal. Bench whose decision has
been followed by ;he Ahimedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
" -affected the quantum of pension etc. What the P:incipal Bench
has done.is to compare the pension one would get‘takingiintd
" account the pre revised scale of Qay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with the pension which he would geﬁ after
 1-1-1973 taking into account tne higher revised scale of pay

and the running allowance subject to a maximum of 45% or 55%

-\ﬁéhﬁgase may. We are concerned with persons who retired

e&ﬁge 11973 and 4-12-1988 thereby earning a right te coupu-

101 quk nsion in accordance with the statutory rules then
o )™ ) :

%Ean forcé AZ by the time tney retired, revision of pay had come

"o

‘L S~ 1nto.:wdrc it is the revised pay and the running allowance
NC4LORE - P o ,

T SsubFect to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rﬁght‘wﬁich

W




accrucd in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by awending the rules
on 5-12-1988 with retrospective effect reducing the maximuin
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reﬁuces the pension and retirement
penefits that stood vested on the date of rétirement. It 1is
impossible, therefore, to agree with the view takeq by the Prin-
cipal Bench followed by the Ahmeéabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect

to the amended rules. We have, therefore, no hesitation in

holding that the decisions of the Principal Bench and the Ahmeda-

pad Bench with great respect are wrong and that the decision

of the Ernakulawm Bench is right. The Ernakulam Bench has, in
our opinion, rightly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by tne directions of the
Supreme Court and that the payments Inéde in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:
(1) Tne respondents shall recompute the pension and

other retiral benefits of the applicants or tneir

L.Ks in accordance with Rule 2544 as was in force

" pefore it was amended vy wNotificationg dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) 1f the amounts due to the applicants/L.Rs are
not paid within the prescribed time,the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

(5) The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-

tion.
ST Mg payment of pension and retirement benefits
/#walw o R . .
s ,,.»»\éﬁq the aforesaid directions shall stand regu~
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